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Thursday, this the 6"' day of March, 2014 

CORAM: 
Hon'ble MrJustice A.K..Basheer, Judicial Member 

Hon'ble Mr.K.George,loseph, Administrative Member 

OA- 29/2013 

C.H. Mohanimed Yasin 
S/o Kidavu Koya, 

Charnayath House,Kiltan Island, 

UnionTerritory of Lakshadweep-682 558 

S/o Atteka 

Thiru'vathapura, Kiltan Island, 

UnionTerritory ofLakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

UnionTerritory of"Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 

Kavarathi Island-682 555 

The Chair erson p 
Village (Dweep) Panchayath 

Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The ENecUtive Officer 
VihgeJ .Dweep) Panchayath 
Ki1ta`O: .:Isl-.-and,* Union Territory of L.akshadweep-682,,558 

T! ,  
G oY e' rnfhent, Senior Secondary School 
K:I:Itdn 1:81and 
Uhjo~ 

n,, 
 "F:.errito*ry of I-akshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2 & 5) 
.(Mr.R.Ramdas (R3) 

OA 67/2013. 

I 	Seedikoya.M. 
S/o A..bbosala Koya 
Malayattiyoda, Kiltan Island, 
uniol:n - T rritory of Lakshadweep-682 558. 

Maisiha.T. S/6, 

Ki da 
. 
vu: Kornalarn 

Th:en*akkal House, Kiltan Island 
.Union Territory of Lakshadweep-682 558. 

Abdulla'A.P. 
/0 Khalid 

.A.Iimapu*j-a, Kiltan Island 
Union T,erritory of Lakshadweep-682 558. 

1 6z" i 

la Illai 	Kiltan Island at e 	-n 
j1':,'e44it*b,i-y of Lakshadweep-682 558. 

S.~Y.6& M-6ha, mmed Koya C.H. 
Svo. ~..-M6ih6k6ya 
Chaffiayath House, Kiltan Island 
h .1 on T erritory o -FLakshadweep-682 558. 

R4.feek.  Khil~ H.M. 
S 6  A bdui IZ-4  e;  k m a n 
A~ k 	(46,u'6,:Kiltan Island yar 	s 
Un' i o*n' 176'rritq' ~y of Lakshadweep-682 558. 	 Applicants 

V. 	 -eedh (By Ad' '8`:,6* : d:'t e* ~ ';Mr-S, abu -Si 	aran) 

Versus 



,I,- 3 

I 	Union Territory of Lakshadweep represented by 
jho AdMjnistrator, Kavarat 	a hi lsl'nd-682 555 

~ T-! .h P; i r6 0 r . 
of Panchayath 

QnionTerri't6ry of Lakshadweep 

Kavara 
, 
thi Island-682 555 

The Chairperson 

Village (Dweep) Panchayath 

Kiltan Island, Union Territory of Lakshadweep-682 558 

The.Executive. Officer 
Village (Dweep) Panchayath 
Kiltan Island 
UnionTerritory of Lakshadweep-682 558 	 Respondents 

(By Advo c~ ake,:, 	(Mr.S.Radhakrishnan (RI,2 & 4) 

3. 	6A !  87/2013 

I 	A,bd'u] Salarn P.P., age 43 
S/.o' .  Saidi-nuharni -ned 
Put hiyapura, Kiltan Island 
Ca'kshadweep. 

2. 	S~jid-Khan )  age 33 
S'46 S -did'i~nuhamrned 

'6 buse Kiltan Island Ka''ft id'h 6 it 

(By A&ocate.: ~ Mr.Pratap Abraham Varghese) 

Versus 

I . 	The Administrator 
Uii ~ion Territor 

I 
 y of Lakshadweep 

Kavarathi -682 555 

Tho-Director, Department of Science & Technology 
I.a '§had' wl ~ e I  ep Administration, 

'and-682 555. V, A. J :  1 s  

Sub' ' .; - 	a 
f th trivironment Warden 

e-Oatirrient of Environment and Forest, 

K'1ltqP,I'sland:, Lakshadweep-682 558 

The:Chairpuson, Village (Dweep) Panchayath 

Kiltan Island, Lakshadweep-682 558 

Applicants 

Respondents 



0 

I 	M.uthukoya T.P. 
S,/.o I<idave Haji 
Thiruvathqpura, Kiltan, Lakshadweep. 

Salib P... 

S / 611 1 ,  b ra h i m H aj i 
I? a n, ara, Kilfan, Lakshadweep. 

Yac. 00b P.K. 
S/b:Subaii-.A. 
Punnak-k.ad , Kiltan, Lakshadweep. 

Ali ~ Moharnmed 
S/,o,Attaka, Aliyar, Kiltan, Lakshadweep. 

Kunhil,-,oya A. P. 
$/O,Sayed Muharnmed P.K. 
Ara'kkaldpura, Kiltan, Lakshadweep. 

Abd~ull!a:A 

C , Lakshadweep. 

Munavvar 
~/6,84i,aik K'.I<., Palliyachetta, Kiltan, Lakshadweep. 

S'a' ;thar C'.1-1. t. 	I 	...:.I 	. ~ 	.-i m ~ 	I 
../Q'M6h ~ .i-nnjed P. 

-a, I ~~ ij Chadipui 	tan, Lakshadweep. 

kah 6er~ P~ ;' 
-~Iibl6d V 

Pa k. RI 60,4" Ki zan, Lakshadweep. 

dhe 6,d P T.  
U,  h~~i H",  aji,jallithithiyoda, 

Kiltan, Lakshadweep. 

(By Ad vbca~ te: ~ `Ms. Daisy I Daniel) 

Versus 

Applicants 
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1 	

-ninis Fhe Adi 	trator 
Union Territory of Lakshadweep 
Kayarathi.-682 555. 

2 	The Chairperson 
V,1 

- 
Ilage (Dwe.ep) Panchayath 

Kil taq-682 558 

The; E ~rnp! ;QyMent Officer 
I<avar~ tlii ., ..I-a'k'shadweep-682 555 

Director of Panchayath 
Department of Panchayath 

-Kavarathi — 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan — 682 558 

Ffort ~lcultural Assistant 
Villa'g'e (Dweep 

I 
 ) Panchayat, Kiltan-682 558 

(By Advgc ~te: Mr.S.Radhakrishnan-RI,3,4&5) 

OA 126/2011 

Madulla K. 
I 
 C. 

S/o Yousuff . 	; 	, 	, 	.1. 	'. 	. 
Kannichett'~ , Kiltan Island 
[TF . of.Lakshdadweep-682 558 

 
.S/o,l\ ~nbukoya, 
Mandurrirnef,rkiltan Island 
J ~,Qf L ~dWdweep-682 558 

~ 	 I 	I S 

N a 9a ;  K. 
S/b,  M-pharnmeAd 

a rn'l ~ Kiltan Island 
~T~ 

of 

 ~,,aksh ~adweep-682 558 

Sa 1 6 C rn P. P. 
S,/o ~Hari`isa 
Puthen.pura,'Kiltan Island 
tJTQfI.akshdadweep-682 558 

Respondents 
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K u 1) h i I"'. P. 
S/O.P ~6kb~a 
Ke~t-t ~ i*iibt' ~ i'l ~ ,'-~l<,'siltah Island T.: 	

I shida!dWeer)-682 558 -a  

A dul - K'asirn%P'V. 
S. b. M 6 ne er:  
I 

. 
entarnydii,.Kiltan Island 
UT.  of I-akshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Applicants 

Versus 

union T 
, 
erritory of Lakshadweep represented by 

tk, e Administrator, Kavarathi Island-682 555 

Tile Dire'ector o*f Panchayath 
U6j.o.n'-'rerr.itory of Lakshadweep 
Kay.~ rathllsland-682 555 

The Chairperson 
V ij I ag,:  e ;  (Oweep) Panchayath 
Kiltan Island, Union 1'erritory of Lakshadweep-682 558' 

The Executive Officer 
e (Dweep) Panchayath V1 

kiltaills.1and, Union Territory of Lakshadweep-682 558 

-ohment Warden The 
.DE; ~ -pa'.i: ~'t li.ii :e' ~ll't ,o: f!.Environiiient and Forest 

Z61 . I . a  . I Office Kiltan Island 
Uhion Territor~', ,of Lakshadweep- , 682 558. 	 Respondents 

(By Advocato":: 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA 137/201 3'  

I . 	JalalUdheen" K.K. 
S /0 S~ h a' *i*  k,  - 1~*oo v*a I a p 

~oovala.pjidu§e:, Kiltan Island, 
~4~eep-682 558. b.T :  6 f 	I J ,  

2. 

1. 1 6'd'dX.;-'.Itan Island, 
0  o:  sia.'. ~~ecp-682 558. j: 

 . . 
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AW. 	lbrathulla.j. 
. 
'K. 

amp d 
41W;4-46; sp -,Xiltan I'sland, 

ut G q : .~Cshadweep-682 558. 

	

4. 	Ameerali .A.P. 

S/o Syed Mohammed 
Arakalapura House, Kiltan Island, 

UT of Lakshadweep-682 558. 

	

5, 	Ismail T 
S/o Yusuf

~ 

Tholiyoda I-louse, Kiltan Island, 
UT of.Lakshadweep-682 558. 

S e.d,: .Mo,hamm.ed Koya K.P. 
S/6 Mohammed 
1~a'nj`ipura Hbus e, Kiltan Island, 
UT of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/0 Muthukoya 
Ammipui ra House, Kiltan Island, 
UT of Lakshadweep-682 558. 	 Applicants 

(By Adv,b,.c4 I 
te:.M-.Shabu Sreedharan), 

Versus 

	

I . 	UnibnTerritory of Lakshadweep represented by 
6e~ Adn~flhistrator, Kavarathi Island-682 555 

	

2. 	The 1); irector 'of, Panchayath 
Union. Territ&y of Lakshadweep 

Kavarathi lsla:nd-682 555 

The Ckaii,pe- 
Vi,ll,~-g& (j)weep) Panchayath 

T rritory of Lakshadweep-682 558 K ilt:an 	n ion e 

c  1 . 
Thea ~e.. IV, 	fficer 
vi ~. age.( 

Territory of Lakshadweep-682 558 

;Fhe' 	ssistailt: Engineer 

Electrical SthDivision 

Kiltan Island, 

t 
. 
ini,Qp Territory of Lakshadweep-682 558. 	 Respondents 



(By Adv' *Q'c al e:' 	 (RI,2,4 & 5) 

7. 	OA  481/2.013 

Sadakath:04,.A,! age 38 
8/o: Ku'nh i t  Aha i-nmed 
N.n 

* 
'ad liou§ e,, Kiltan Island 

I,L.a; aks:ha~ d,wee' P. 

6 1 ]a -P. T'., ,  ag e 2) 6 
S 0 	Lill 11; ~i 
PaIli -thithiyodd;House, Kiltan Island 
Lakslhadweep*.,  

Applicants 

(By Advocate: Ms.0a,isy 1. Daniel) 

Versus 

The Adnlinistrator 

Union Territory of Lakshadweep 
Kayaratlij-.682 555. 

Th -~ Chairperson 

Panchayath ge (-Dw e*ep 
I t a i. - 6! 8 2 55 8 

Dir' 	~P chayat 

e~ 	

n .. P . 
De 

1 	
0 anchayath 

Kav ai 	8, 2558. 

(By Advocate: Mr. .: S,Ra'dhakrishnan (R 1& 3) 

8. 	0.  X N o. 1.2 /2  0 1:3 '-77777~ 

I.I..P.1-fav v ~ b il , W/o. Abdul Salarn . b 
	. : 	' 	* 	

. 
~ - ~ 	- - 	!;'

~ 
a ourer gricultural Department, 

;!~ 	t i 	~ ~ .1 	. .; ~ 	! 	.;... 	. 	. 
AgAt'i,TsNn'd i -R&siding at Pallipurarn House, ,t6; 

;' f Lakshadweep, Ur , W.. : 0 , 0111 -  leri'l 	l7y%*: , ~O 

M (By Advbcafe:," r4~ 	J aj u B a b u) 

;. ~ .Versus:, ,  

1. 	'ThePirector'of Agriculture 
Union Territ .Opy of Lakshadweep 

682 555. 

Respondents 

Applicant 



M 
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I lie Administrator 
Union Territory of Lakshadweep 
Koaratti Is: land — 682 555. 

(By Adv 
, 
ocate Mr. S ~ Rddhakrishnan) 

9. 	'0:.A:266/20'13 

I 	Sabi~ r Ali'. K:  
Kuriyathiyod,a: House, 
Kiltan Island. 

C.P. Firoz 
Chemi-nanam Palli House 
Kalpeni Island. 

-1  K.P.. Cheriyakoya 
Karuppathapura House, 
Kalpeni IsIand. 

M.C.,,-Jaffer 
Pakk, ipura;'Ho" use 
K. , alpeni. Island ~. 

Habs'.a. :A 
Alikoni,e l House 
K.11tan-Isla .0. 

A.P. Naseema 
A ypapurp.1jouse, 
Kav 

I 
 a 

 . 
ra 

. 
thi Island. 

(By Advi ocaLe:M, 	Gangesh) 

Versus 

Th :  :'Adm'in' !i"'­ !  §trator. 
jijjnistratto -~' of the Union Territory 

of Lakshadweep, Kavarathi — 682 555. 
"fli e' 1) i,rectoi  (S ery ices) 
Adil'imistr4tim,i of the Union Territory 
of Lakshadwe"ei p (Secretariat), 
Kavarattj — 682: 555. 

''' ~ - 'f;'Environiiient of Forests Departrpentio, :  
nibn t&fftbry of Lakshadweep, 6 g  

555. 

Respondents 

Applicants 

Respondents 
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0 (By Advocat e: .  Mr. S. Radhal<xishnan) 

10o 	O.AiNo.'268/2013 

M...Noort4 ~Afbe'en 
S ~o. 	a'

.  
Yed Mohammed M, 

0  
.1 
 a yam o tj n . 	!;Oe, Agatti Island 
i on.Terri tory, Lakshadweep 

2. 	B.M. Ma nsoor 
S/o., Late A.0 Mohammed Jalaluddin 
13harkath Manzi] 
Agati Island, Union Territory 
Lal<. shadweep. 

(By Advocate :  Mr. Grashious Kuriakose) 

Versus 

Th c d 	strator, mini 
Unior-i Territor y Of Lakshadweep, 
kavarathi — 682 555. 

Tbe Director o f.Panchayath, 
Dep ,  tment of Panchayath ar 

-Kavaratti — 6,82 555. 

Direct6r'o f S ~ i I 	—. 	. : , k 1; 1, e,nce and Technology and, ment 
Oxon, Tetrj ory o . a  ~ L kshadweep 

8455:5. 

Di:re(t: 	 mployment) 
Kav 

.. 
aT  

.. 
athi — 555. 

S p 
.1 
 ec 

. 
ial Offic' ~er 

. 
L 

(Dweep Panchayat, Agatti) — 682 558 

(By Adv(' )c8te: Mr. S, Radhak-rishnan) 

OA,26 9/2013 

(ByA ~ V'­ " beat _~d'shious Kuriakose) 

Applicants 

Respondents 

Applicant 



Versus 

I. 	Tlie,! Ad' ministrator 
I iO.~i TOfritor,~ 

,of Lakshadweep 
lllava ~athi ~~ 1.6812 555 

The Chairperson 
Village (Oweep) Panc'hayath 
Kiltam-682 558 

The, Employment Officer 
Kavarathi, Lakshadweep -682 555. 

Director of Panchayath 
Department of Panchayath 
Kavara.thi -682 555 

The Executive Officer 
Village' (Dweep) Panchayath 
Kiltan, 7 682 558 

Horticultural Assistant 
Village'(Dweep) Panchayat, 
K.iltan-6.82 558. 

(By Advocate, : 	(Mr.S.IZadhakrishnan (R1,3 & 6) 

L 
/2 12. 	0A-277 -,01S 

H arne a&i iag 
D/o SA 	 d 

'iltan Island Nambi,cia H se,!k PU J :w  
Lakshac Opp 

(By Advocate" Mr.Grashious Kuriakose, Sr.) 

Versus 

h; 
e 	

d 
 ul I nis-tiiat . or A 

.U.T :6 f L ak s h' 8 ~ve&p, Kavarathi-682 555. 

Dii~ebto ~~; -o,f P ~,'~:6hayath 
e ~ 	 hay 'M Paric 	ath 

Krdy4tkfi
. 
 i 6 8 2 ,56.'5. 

x 	
e Offi&er e..c u IV 

Vill.qgq (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4. 	Cka k-b -crs6n 
'be'p) Panchayath, 

Respondents K i I t a'n ,-6 8.2 ,5 15:8 

(By 	 R 1 -3) 

,13. 	OA­ ~'2,9't/~b]3 

I 	Talia! P 
S/o,Sayid V.- K..:- ~ ' 
Val I .bin'kadiyc;'d.0 
K i I tan I s I and,.~ Lakshadweep 

Sayed Badusha Muhideen S.V. 
Sh'ahar Ban Vilas House 
Che'tlat. 	 Applicants 

(By Aclv&a.te: Mr.6rashious Kuriak .ose, Sr. & Ms.Daisy I Daniel) 

Versus 

The: Ad.rnfn I stratof 
tmot 1~,a:k sha"dweep, Kavarathi-682 555. 

D.irector 
Scilepce 
Clictlat-682-556 

;DJi-.Qc,'to.r of P,anchayath 
R 

, 
u  i'a 1 1 f).evel6lpment Department of Panchayath 

C_'h if~i-.6k;5'56. 

a,,,  - ,,j i- p*.e;  i s " 
viildgei , ~ w6e!P) Pa:nchayath 
Chet'lat*-692'.556.: 

U  Ad8f.' 	i.onal Officer 
Chqtl .at ~-68.2.5..56. 

iu.nior.sci,entif ~i,c Officer 
Chetlat-692,,556. 

2 

3; 

El 

5 

6 

7 AccbLoits-  Ofr 
Sec,retariat K':av: qrathI-682 555. 

(By AdAIo.ca:t'e, !imh.Si;.Rdd al,,r*shnan-RI-3&5-7) 

IM 

Respondents 



 AIC S4je.ed 
Ak](A-rd 1-16u 

I 
 se 

~ I V - I d 4pprijJs,a:p 

 J~ 	Has.e.e 
P-0-610~e-rn.. 	ouse 
Kai p eni Island. :̀  

 A:.1'.:Ahad,abi 
Atha.narn Thottarn House 
K-alpeni Island: .  

 P.P. Sulaikh.a 
PuthV P.  and .ai  -.arn House 
Kalpienilslaod;.. 

 C.P. Noo'rjehari 
Che.rfii,;p. an`arn.P .alli House 
Kai . p eni'l slan d. 

6 A.K.'Beebi 
Arakkalar' House 
k,*alpen.i Island. 

7. 	M.P. Moha 
. 
rnmed 

M.Ui: l' * 	H :  , ~ Ppra Ouse 
a: ,p': ' 	! 1 	­ ~'d. qn:1- s.  a n 

(By Advq& 	Gangesh) 

Versus 

I 	T he'. Adjnihisti ator, 
A 	~sfi*.Ati'OH- - Of the Union Territory f 	

h 
. 
adw 

; 
: p: , Kavarathi - 682 555. 

TheDi-rect6ri  (Services) 
A! d.1-hi,n,  istra'ti6n of the Union Territory 
o. .F L-ak:sfia ~dw&6p (Secretariat), 

a ~~a ra ft i.- 	-.555. 

Dp-p" 'it' 	Vdf ~Agriculture 
Ufiibri:TeffiiOr` of Lakshadweep, 

-~~ :6:8,2 555. -E 
k 6 pl`~ en`t~ 6"; d b~ 'y I t s D i i e c t o r.' 

(By Advocate: M r. :S . Radhakrishnan) 

Respondents 

Applicants 
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15. OA 300/2013 

1 	B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

.2. 	B.Aharnmed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnniecl Basheer, age 4'9 - 
S/o Nalla Ko a, Karakunnel House, y 
Andrott Island. 

P. P. Hassan, age 4 1, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.P001(Unhi, age 50 
S/o K'hader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island, 

C.Mohammed Kasim, age 44, 
,S/o K oya Kidave, Chettathada House, 
Andrott Island. 

K .P.Moharnmed Yas ' een, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Sharnsuddeen, age 30, 
S/o I<' unhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bitlinatt House, Kavaratti Island. 

P.P.1"athimath, age 41, 
D/o 1,,unhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
IS/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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IS1 

A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L-Khadeejornabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott,Island. 

K.SLibaida, age 39years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Allyathara, 
Andrott Island. 

T.B.Moharnmed Hussain, age 37, 
S/o Kosami-na C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-1akeem, age 48, 
.S/o Siddiclue, Pudlya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Aiidrott Island. 

K.K.N.Khadeejomi-nabi, age 39, ' 
S/o Sayeed Mohammed Koya T.P. 
Kolil&at Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyarnma K.P., Moosathada, 
Andrott Island. 

K.C.iMoharnmed Hussain, age 39, 
S/o.."Sayeed Ismail, Kannichetta, 
Andl'ott Island. 

P.P.1--laniza, age 34, 
Ko. yakidave M.P., Pandathpura 
Andrott Island. 



	

M 
	

0 

M.P.Khaleel, age 37, 
~ S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perurnpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthlya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o Yousaf T., Lavanakkal House, 
Andrott Island. 

I-I.K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

	

--)0. 	P.Mohammed Rafeek, age 31, 
S/o Koyan-ii-na, Kurinamkalarn House, 
Andrott Island. 

1. K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Ka.diyammada House, Andrott Island. 

	

32. 	K.Mohai-ni-ned Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam. House, 
Andrott Island. 

	

3. 	K.K.Mollai-ni-ned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andrott Island. 

AJ~~sheed Khan, age 39, 
S/b' S' yeed Ismail, Aliyathara House, 
And, 

I 
 r6it Island. 

k,A~ bl dul Salarn, age 3 3), 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Moharnmed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

~T.M.Mohamrned A11yL11 .Akbar, age 32, 
S/o Basheer, KakachiyapUra I-louse, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohan-irned A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohami-ned Farook, age 37, 
S/o flookunhi Koya, Thekila Illam, 
Andrott Island. . 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankald<ada House, 
Andrott Island. 

4 3) . 	M.C.Flammed*athbi, age 37, 
D/o Yousaf, Mylachetta House, 
Andrott Island. 

DoLilathabi, age 33, 
D/o Kidave, Lavanakk al House, 
Andrott Island. 

GLihar 
. 
Ma deena BeegLirn, age 37, 

D/o'Kohammed B, Aliyathara House, 
AndroAt Island. 

.'l-ookunhi Koya, age 36,  
-louse, S l/b~ ~a Qoob, Kolikkatt I 

Andro''tt Island. 

K.Derves 
, 
h Mohammed, age 36, 

-S/o Sayeed Mohammed, Kachashada House, 
Andro 

. 
tt Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 



E K 

The Administrator 

Union Territory of Lakshadweep 

Kavarathi -682 555 

Director oflEducation 

Directorate of Education 

Administration of the Union Territory of 
Lakshadweep, Kavar.athi. 

Director of Panchayats 

Department of Panchayats 

Administration of the Union Territory 

~ ofl_akshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 

Androth Island represented by its 
1---XCCLItIVC Officer. 

Faisal Arneen 

S/o Pookoya N 
Achammada 1-101.1se, Androth. 

N/loha,rnmed Shamsheer M.K. 

S/O.Baffiesha U.P. 
Mayaml(kada House, Androth. 

Mohan-in-ied Asker: 

S/o Seethl 
Aliy ~ thara House, Androth. 

Noushakhan M.K. 

S/&66ed Kova 

M,a*~.e-~ffikakkada House, Androth 

 6~~ iii rn e d K , a s rn P. P. 
S/6:  'J'Cidave, Palathupra House, Androth 

Abd ii f Akbar 
S/o - 'SGba1r 

Pandath Puthlya Pura. I-louse, Androth 

Mu.'Jeeb Rahman 
S/o lbrahin'l 

Ali.yathara House, And .roth 

a  S 	I~cr. 
S 0 a im Koya 

mathl House, Androth 
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Mohammed Hassan 
S/o Kunhi Koya 
Aye.namada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Theche'ri House, Androth 

Muharnmed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

-ned Kassim Muharni 
S/o Koya 
Shaild,cinte Veedu House, Androth 

P.P.Koyamma 
I/o P.K,Kilave 
Pa,lathupura House, Androth 

Mu'ham; med Khaleel 
S/o Abdulla 
A,Iiyai,hara House, Androth 

N4uham.med Basheer C.P. 
S/o Abdul Khader 
(~herikkal Puthiyapura House, 
Androth. 

(By A4v-,.Oqate: 	M r. S. Radhakri shnan — R 1 -4) 
(Ms.Rekha Vasudevan (R5-19) 

Respondents 
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16. OA 301/2013 

Attakoya T.V, age 44 
S/o K 6ya Th an kgal T, 
I I  lia if~ih: : Yal i yald(attu 
Androt.1i l"a'jid.. 

Say. 	oya, -~ ,age.43 
S/o' Kbi ~y~'q"Kidai v"e :` I A iyathara House, 
And]-oth Island '. 

Mobarnmed, age 54 

S/o Shaban, Birlyarnmada House 
Androth.1sland. 

Yousaf- age 60 
S./o . Aharnrne.d,.Kandalath House, 
And,~ot,hjs land. 

m ec 	ehman, a,,- 35 
S/0,  k10 .'a' Kd' r chetta House, 

i  '6-th I s:l a n.d. dii 

b-d .61 Nasa'r,* age 3 8 
S. /O. :Na.11a Ko 

. 
ya~ Kunnashada House, 

A n'd ro th .  I s' I an" d. - 

d:  0  
Mohan.111le 	asheei, age 37 
S./o Yac.90*, Aliyathara House, 

oih:i -sland.', 

ep -b ;age35 
P ndath Puthiyapura House S:  ~ Y,, n, -1 1 ,  i i. - ' 

UT 'rot A- 

Q-0 	age -44:   
-npokada House, ayai 

An8i-ot'h'Js'JanJ, -. 

I ~0. 	o Li., 	age' 4 Y',  
~S- /O,...I~~oyaii4i-qa .",.I<.Oya, Thacheri House, 
Awroth Isian"Id.''. 

L~ Aslit eage 37 
S/6i ~:ekni% I 

-
"hi& ~i Moosathada House, s 	
i'd A, 	I Jan 
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W .. 
1--d9,.sah. age 3 

J  ainau e6h, Kadiyarm -nada. House h: -0:.-t ; ' 
A,  

a'6 N4 6 habi 	'f ek.'-, ~  age,.4 .1 
'a& S 6:; 1 'A'y' !$: ':I'l:` 	8'16thefi h House, 

Jala%: age IT.! 
S/o-Xunii .ise: ,~-dhi.,. Pa'lath :upura House, 
Androth'Island. 

	

1.5. 	Far.o.ok,,age -49. 

Apdr.othIsla6d., 

A 	6114 ~~ssa fi,- :'age 51 
S/6 ~~kbdul:Khader, Karachetta House, 

n'd*bth Hlhrjd.: ~ r 	s a 

ya, age 4K 
-~S,/.O. Sayecd'mohamme.d, Thacherl Moosathada House, 
Apdr6th: Is'land, 

B 
1 
 sh'e6l- ,-age 4 !  

S/b,.K.i& ~e Mpo&arnpura House, 

~!J 
i :n,.age 42 

I 	-n Pura House, 6!: i~ 
e  

 
S/o!*;Na'l- l'a"KQY"A' Kdnnashada House 
Ah&oth Js.land.":. 

Mpllarn ~iicdlj~audden, age 33 
S'A) 	i~i.Aarn-rned 	-a House . 	. .::, 	. 	, Neclathupui 

di ~ot h IS'la 11 i  d. 

11 a, 	4 2-.;. 
rned,.Kunhal i House, h 

;.8j& 3 3 
S-/o;XidaV&":Pd da!in.kakkada House 

A- n:~ 'j-.O'%th I s I -a; n 

Raildad Boebi'i:age 46 



th* nalakain House, S/b IS i.dde;eqA 	oya, 
th 1 1 

fiideon,. ag..e,66 S/o*;, 
IA. liahiffi6 - dl,~ ! Ki aridalath. House, 

A n d r6th I s: I a'6,,  d.,: ~ 

MohaJlIM,c, :A -Saleern a g 6"  4 2 
S/d ,S a \1 6ed Mb h am rned:- ~-` unnashada House, 
Androfli 181a6d. 

Qafbor 'age. 4'1: 
S/o Th ~ngy , K-oya, Pentaillveli House, 
An'droth Islarid.',;. 

Si,ddee*que,*'age 43 
SIO K.Jdave, M.O'diyothada House, 
An'di"othIsi .an,d. 

Shanavas, age' 33 
S/o.Kl-inhi Koya., Pochala. in House, 
Apdrodi. Island..' -  

Po*oi k"6 ~11 1~ ago 50n 
S/d Ki d'a V6 Al i y:athara House, 

!4~ 

3 	KaI :c:`cef;' !, 'a'igc' 39: 

S ; Q 	arl, Manak'ar House 
hdrot ,  s aild; 

111 y~a's g c 6 

S/o: :Ha'rnz~ : K',o`ya, Aliyathara House, 
Xildroth Isla'd* 

Mob a ill med8asheer, age 39 
e 	o -n d M: l hai med, Aliyathara House, 

A d J:'6t;  

age 3 3 oi I aln I!, X4: 	6, 
Ayee. 	ip ail,,Aliyathara House, 



Shanisuddeen, age 33 
S/o Abdul Kader, Belichetta House, 
An 'droth Island. 

Kunhi:seethi', age 
S/o Aboo Sala, I-avandkkal House, 
Androth, Island.. 

Yacoob, age 45 
S/o Sainddeeu, Kunnashad a House, 
Androth Island. 

A bdUl Jabbar, age 38 
S/o.Sayeed 

. 
Mobarnmed, Kannichetta House, 

Androth Island. 

11amal, age ~41 
S/b Sayeed Bu,!,,,ari, Bidurnkattu Bilutheth House ~ 

Ahdroth Niand. 

4 `- 'a'ge - u al , a 
~ ,ukar'i; Thacheri Biyyada, a YO&:'  

A 	S an . :., 

-n 
, 
age 29 S aj i n a e:eg, u. i 

0/oNallakQ 1 ~ La'vanakkal House, ya, 
Androth. Island. 

Ae6~wn,age 28 Shahanas 
o ~ K 	.6 a 	kkal House, L avana 

I  A d) O'th I s. I And' 

32 ge 
Villa, 

h sj, h,,'d, 

S 	!'P:P.T, age 33  
S/O ~ N1d§a'r'.:Ch~dath House, 

J.1. Atidrot -i Isfand 

lqb ~ll, a`ge,42.' ~ ; .. 
S 4p;  Y o u s a 

. 
f,,.Npda ~arn House, 

Androth Is.an 



0 ~ -Jass-an, age 3.9'i:~ 

§/6'Sayd: ed - -BuA.ari, Matharapura House, 

Alldroth Is'an' 

Mbli:am'i~'e.&Sallee 
. 
in, -ta g* 'e': 3 8 

S~b 

36 
I  M .. th ., 

o larnmec 	ius -  a a:, - age 

S/o '11 6 61koy a',' , Neg4nma, ~ a House, 

i  I A kla~nd 'dro 

KOY8, age 36' 
S/o Attakoya:, Mathil House, 
Androth"Island ~ 

Kan-l"i I, age 41 
S/o:Muth.0 Koya, Palathupura.House, 
Alldroth Islan'd. 

N4. age -.3b:  
ko 'a, Lavanakkal House, 

And': ~' , i ' ot̀ h I's'l a n 

Spka,ri ~ a, ~ gci 32 
S/,o Mluthukoy 

. 
a ,, Bilutheth House, 

Andi-oth Is.1and. 

S a . 1'1 11,*' a ge -3.  7. 
S/o Ku'll -1koya'J'Aynarnada House, 
Ajid'I'l.oth' ls'fa6d ~ 

R 
. 
a . k'ni'athull:~ ! ! : ige.39 
01  i 	'~;8iiutheth House, 

Ali 
d. 

 roffij.s'ta 

Whail*im6d ,A-  s I' am Naser, age 40 
S/0:5oYeO,Nfoharnrned, Palliyet House, 1. 	-:-. 	- -, ~. 	~ j .: * q' .~ *.! 	- 
n d'  j o tb: I s fa. q d. 

Saye.cd'M:o~I~m*rned, age 42 
S /o a s fini Achadapurakattu House 
A lid 1`oth - ~ I s ~ a6d.: 

a i A 	ij~ ' age 29 
's'/6 4)o'(* i,~,':'.Kunhashada House 

i:; I~ : 	d A hd4-,otjj Is, an I. 



/I 

Mujeeb Rehman, - age 37 
S/o : "Sayeed Buhari,.Karakunnel House 
Androth Island. 

N,o,Uie,l K, age 33 
S/b Natta)~a Koya, Cheriyadarn House - 
Andtotfilsland. 

d 'ge 5 -na 	4 a:i 
J lima :f 	Karakkada House s:xa ~ 6 y,  a 

drbtl Isla d. kndi btll Is n-

S' :  h'a ill 8 u S h ufn' o o s, age 3 4 
S/o Cheriyako:a.M., Pentanivilapura House ; y 

.df' .6 ,A'bd;ul Naser,age 308 
S/. 	 House 

st  

s  A I ro .1 	1.;, 

Nf-,.;6ffi -6plla, age 33 
.,,aM11l'akbya-rNallaI House 

cr ill I s a h 

rathu,  I 1-ah. a!g&:30 
-Perurnpalli House 

And'i-othjsd ~ :hd. 1's 

R! y'..a:s age 2!9 ~ 

S/dSha ~ i- k-J.~:Oya P.S - , Pentambelipura House 
A h d r

. 
 6 i H: ~, is 

69 

70 

71. 



72. 	Rah,mat',:'a'gez 42. V  
S/d Pookda ~~M. '::Mathil:,Flouse 
Androthts'lafiid., 

7 3' 	N16haiiinied Hassan,:. ~A g:~ : 3 7 
.S/o..Sayeed 

. 
M6liAmiti6':dl, ~ ; ~kciiaiiii -nada House 

Androthisla'ild: 

Shamsudeq; n' :, :̀ age 32 ~.`:.. 
S ~o Muthu : ~K`ol ya K. NTel lai House 
Androth'lsl ~ nd. 

Mo. hanim6d Naseer, age 28 
S/o Muh8rnnied, Pentanivelipura House 
~-\i)droth Island. 

Raulath Beegurn, age 29 
S/o -Thangako.ya, Arathupura House 
~\I,id.roth Island. 

Fathaliudde'e*n, age 38 
S/O Kidave: U. 'K,., Makket House 
hdi 	­ a~l 

ag . c 32 
S 16 A b d 6 1 ~ .Kli: dder, Moodampura House 
And's 0 t h Is.) a,.  d 

M'o ailii~~e*d'Aista fa, age 33 
S/Q.  A.lhMli. ffi ~&ya, Jabalpura House 
A] . 1droth 1, s Ia' nd. :  

M 
I 
blianiiii6dl(; ~ sirn, age 47 

S / b K Il' Av''cl ,  ';' ~K', Makket [louse 
Androth,'kfa'n:  

M . 
'0 la 11-11le ~:Aboosalih, age 40 ' 
 * 0 a e c _!jamined, Bilutheth House a m 

X~ 
I 
 :'i*o ~-- fh: Is I and.: 

K d n ii'i's' e e't ~hil"a:  :0 47 .  I 	t. 	1—. 	7 . 1 ; .9 
S/6 i~"66s'a ~,-,:' ~ X.4' ~ih ~ i -apLii-al<atte House 
Andr.oth I s,aiid. 

Flalil'sa lk~ oYa '~I!agc 42 
S/o Afi0ni.m-'&.d! Makkett I-louse 
And-roth 1 sla' 



Z7 

 Att~kbva, a0e:49 -  

S/b .YdcOq .b, Aliyathara House 
A ri d ; 1 - 6 t k I s ]a n - 

 Kli a 1 6 	e 49 ~ : 

S/&&' .5io&d. Cheilkkal' Puthiyapura House 
A 

 F;a f k 	1 '6 1 1 ~ a~ :  a (y 6 31  4 
S/0 Say I  cod Moh,ammed,TaIllyett House 
Androth Islalid. , ' 

 Bashcer, age'5:5 

1,11a:  cheri Mool sathara 

Androth Island.- 

 N40hammed' Farook, age 33 
S/,o Nalla 

' 
kbya,C.L., Tharai -npalli,Mak.ket House 

Aii d ro*  t h Island.. 

 0 	a p "31 
S/I 	S~J. ~ :a i 	a ;Moosakada House 

Y.  

~
n I , 	I..6t.h,:sI'an' 

 Sal 6,6111; 	~:a'g'c* 	3J. : 
~~O,,S,'e.~th) 

" 
:'K8.1'akunnel House 

 Mohamnidd'16sim age 33 
P.C., Pathada House 

A -6t~ sland !  hdj p 1 

 c~lio 	y 	,,,,a~6 44 
T' ~'~!:Lavanakkal House 

A)iid' 	fl ; "'! 'To 	i 	ajj: 

 oliamme 	j ~d~!H'dssain, age 41 

a y e d.,. :l si ffi A'i I 	Kandalath House 
Androth I S: l a,  Ii " d. 

 Sabir Khan, age 33 
.  
-K o va i 

. 
i~n~~koya, "Thattarnpokkada House" 

A n d'rb 11 1 s la' ii d. :.  

 
8;46is4` 10. 	Rukail'i I-Iodan)kakkada House 



96. 	Akbar-C-: age 3 1 
S46-Attak6s 4111~~ ,'- 'i;.,Ed.ayAkal House 

ge m. a i 97. -  A /b 	1 	1 ~-a x :a 
a:P 7:K" bithali House 

0, 
lighga. 

A00:1.0th Isla 

Mobmibi!cd Mbs*thafa' & 42 
E"dayakkal Ho6se' 
Androth Island. 

Navas, age 25 
S/0 Ijussaih 1:Jh.ahh.-a Manzil 
Aildl -oth Isla0d. :  

S 1 1) a v', a s , a g:  e:  ~3 3' 
S/o- .5h ~, t,-afudeen, Mathil House 
A n lb 

. 
th, sl'a" 

. 
i 

, 
I : d 

Flassai~ . age 33 
S/.o Seeth'i. M, Lavanal(al House 
Ai.1cl.roth-Is'lanA:.' 

IM-oha.milled Basheer, age 42 
S/o You.~~af ~ Nellal I-louse 

A:! i, ~
d i -'o,t h tsland.', 

Sli ~ 6T,~bd ~&'h 	3:6 ge... 
House S .6 N. 

nd*j, 'dth hlan'd: 

Z al'i:n u 1; A bi, d age 26 
S/o'~~Kida*ve',K., Palliat House 1. 	1: 	~ : 	f 	.. 	~ '; 	'i: 
A 6 d Fo t li'l s, I a 6: d. 

MUthu KOY4.1-  age 39 
S/0 I.,L111l1i.Sq'etlji, Makkette 

ll ::, 1"I 	d Muldibeel, age 3 0 N4 
wya ~ - 10 	.1. 	Kerakkada House 

10 

S h a f1̀i'u'-S' -u -de: " diii;,i i'a e:27 
8~6 	 R, Pandathupura House 
And'j-6th 1 



Kiclavy, age, 5 5 
s/Q:jndcen'M., ~rB,1riyarnmada House 
Androth.lsland ~ 

Kidayu, age 59 ~ .. 
-)/0 IrJ40, Me:K.Kat House 
Androth Island. 

Mobarnmed Sa'lahudheen, age 26 
S/o KoyaT.'P., Kandeth House 
And- oth Islan d. 

M64~64i-ned:' Sh'~kee r, age 22 
S/,6 Kdhhi'qee1h'i Makket House 
A n'd:," oth Island. 

Mohanirned,Atthaf, age 24 
S/o.Jannal' Mayornpokkad a House 
Androth Island.; 

Abdul Gafoor, age 28 
S ./o Nalla 

' 
koya T .., Bappathiyoda House 

Af.id,roth island. 

Mo .hammed'Yathiya Khan, age 23 
S./o k~d~hboi-X,', Mathil House " 	. 	1. 	t 	~ 1 	. 	11 
A, ndi-pi~' ! isla'nd 

Naff~ Koya ~ zge 39 
b :a&1- 4  O ~P.C. 

s an.L 

KUfihikoyal' 	3 5 
S/o'Ah-med'P'npikarn House 
A, n d r,ot.  h .  I s  I an 0. 



0 120. 	 641 ag ,e 
sain 

: 
ar,N.P.,Kandalath House, 

A h d roth. I s ;an~ :  d'.' 

Moham.' :,tii. ed.~;* .50. . 
,,~~ ./,o~A~bdLil:.I,,'- Iiad6-r;.K~a:vaI Chetta House, 

d i -  6 i 1i I s I a n d.: 

asir ::agle.. 
8

A u'N 3 6. 
~ i a House, 

Androth: kland. 

Mohammed Aboo Salih, age 37 
S~o.Mustha fa,, A.rnmelam House, 
A . ndroth.1s.1and., 

Koya, age 37; 
S/o Sayeed Mo .harnmed, L.avanakkal House, 
Androth Island'. 

Moh a m pie.'d.  ka feek C.P., age 38 
S/o Say6ed. Cherikkal.Puthiyapuram . 	'-!,: (. J.i' 	I 	. 	~ o.' ):J w I 	. 	. 

i.~o' f 	s. I a.  h. a: 

Wil ajilhi,& 	age 40 
3 il-  th eth House, 

Andr'ofli 
- 1

:  s* I an:  d..;-  

M u kb ~6. 6. 1 age 2 8 
S/o, Ma ced.:: U." Perurnpal 11 House, 
Androdi Isl-and. 

a 1, 	 ge 3 3 
S/0 	~ iyyadach.etta House, 

'~ 

0 
H~b 7rq., ..~ hiook age 3 1 
P ok-U' 	

el H ouse, unli,  
d 

ahiiiHiullah!:age 31 
S/o 	 Bappathiyoda House, 
A r i I*  o s 

im, age 30  
S' 

1 
 6. MIIAQ' ~.o ~,, .Kennashada I-louse, 

JJ 



Mohaiiiiiied 1, ~: .-azal,age 38 - : 

.dave, M:.P'.',: Kandaflath House, 
A  r t" nd 6 h` 11 ' 	d:~~:: -  

Molj ~'ffihie& A..bd*u' I'G* f `6i,-.T.M., age 38 
S/6NO14koyal ai r. Ulty Mak-ket House, T,  pp 
k  - 'Ti-.'-6th ls ~ and h& 

ia: ~ 	
'
i l ,.agp57 

Popyad4kka.ttu House, 
Aiidrolh lsland ~;: , , 

Moharni-ned Sale'em, age,31 
S/o...H ~ss.an Kuphi, Keyiyoda House, 
n d i-6.t 11. 1 s-I an' d.'. 

Ko*y 	4 7 4i -n.rna,-ag .e 
S/o*Aboo Saleh Kavalchetta House, 

Mii 
i~fi d'a y;a ffib I I a 	c 3 8 
S/6.1<-;byai~rna Kai-a:chetta House, 

I slapd.; 

Abd . uf !Az'e ~6z'Kh'an, age 41 
S/b,Mohai-O.fficd, Bi ~ayammada House, 
A n d'1,0. t 1i ;  Is I an d*. 

Shai: - ddd&6,ft - age32 *n"'sui. . 	1 ,  F J. 
S ~/b ~ 'S'.i:d~~ e'~ 'u' -'e..M.P,,;Pazh ~yakamkattu House, 

. n; r. 	a ii.d. 

ask 	 33 *  .4q~ age ,.— 
akQy'a:Affime lam House, SN~ K 

n,  p0th S 

Math 
. 
arapura House, 

AJ d. Otl Island'.' 

Flaffiz`a"K y-a2`1a*ge. 43 
S/'o:X- id ~Vd:B; ~,Aliyathara House, 

ain. ago' 28 

	

. 1  VT. LIT: 	i; -1:, ~ A. 
'n Affii 'clam House, 

. A 
4.T :i 

	

,-, 	 - 



... 	 ....... .. 

8 Say0ibdismaij! Age.5 
S/6 ~~Vvbdu . 1:1 	P PU'dai-nkakkada House, 
A TA 

Aiiijiath!*Kfi'ah': ~ ~ge - 2&,:' 

i

*
,~ -~6) u~ iyajnm,15': Arnffij.el .am  House, 

 A o .  ndr 

Moh-ammed lq ~al, a i6 ~ 8 9 
S/o I~Jal lal<oya*,, 15erurh:pall House, y 
A n. droth Island. 

PookUnni, a'ge.56 
S~o yousa .fj-l ~~ i; Bappathiyoda House, 

J . 
Afd' 'fli ~Q '  . 1slal q'.' 

Oh 
A 
 Mi 

t 
 'ne*',d, )3ashe6r, age 38 

~,/6,kiday.~~ A. :,,'Mayai-npQkkada House, 
Andr6th Is I ai iii ~1.' 

Qhqri ~akoya', agt*36 
S/o Kunnik 'p,P., Thacheri House, 
Androth I s 1. an 

Nasiceniudh"CeiiiX.S.P., age 28 
,~ /.o. Abdul: Kh ~der T., Karachetta Sarommapura House, 

11 	: 	I 	, 	. An'dro"di Islatid.j; 

ay~oo 

' 

M ~age 4 

* I ' 

S/ 	 -i M., Kunchah House, 
~U  A .6th I ~T~" a~i 'iidi- 

age 31 
S/o.;Ku npikoya MT., Chekumi -nada House, C: 

- . - 	; k
.  i ,  ..! ~~ 	; 

A.nd;r6th .  i s .  an. 

K:un',h ~ bi a~gl e 46 
S/ o Kad:er.'.N1.'.urnpa11i House, 
Aild'roth kda6'*d. 

I-anw in bl'age' , 52- 
Naduvilkarn House, R" 	a m gn, 

, -a6:61 26 Safiyu- 
O~o' lla'n~ 	Al iya,thara House, 
Ahdroi ih kldhd-t 

0 
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 t h i'- ~';a' )rb; 6 0 
;9 

"s:  s a 	a I': 	6hanal House, 
An 	i"i 	:1`,!! !1a~ ' ­ ' 

 Sadakl<a th* ;Ui'l'I' 	a g e 34" 
BLiha6r 	K: S  -6 	1 V4 	Chkia' bkade House, 

A Ild i~ o t h:.l sl a n d. 

 13 ~ s:'I.i e 	'40 Qi', ; , age ~ 

s,..
, 
 a S/o. 'Say'ped;: K.., Ku* n 	a' 	da House, 

A ndi oth I s,. 1.  a nd. 

 -Mohammed KU ~raishi" age 25 
S/o::*$ayeed,,Mohamrned, Karakunnel House, 
Andl'6th'J§land. 

 Si'l -aj,,,age 47 
S/o f6davc: K., Kunnurnp 

. 
ura House, 

A ndroth. Island. 

 X-40ha.il,11iied Rari, age 31 
S/q, Ijaipza Koya: K., Path urni-napura House, 
Androth Island. 

 ~ge 26 
S/dN"I.JaRb~ 	;~~.C.,Palliyat House, 

'4' 

 Abd,'~i!- labba'r,'.age 35 
M S/0" Kuhni!,:S&ef 	Makkett House, 

And'roih.l$la: 6d..;. 

 S aj C 'e.  d M,oi baiiinied, age 54 
/o, K.idavu;, ' P86:vadal(kattu House, 

 
P f,.K'. 	Thacheri House, 

i -d l 	~J-Ot 	i 	nW 

 i3 ,~a 	
Thacheri House, 

Aildrot.h I§ia: :ii 

 Y'al<':()O' 	age. 40 
S/.o.K.idavuJ<. ~, . ~khlrnelarn House, 

6 t h 



168. . MohanimOd .* f6'fee )  age 42 
S/o Koyai.i 

. 
IT-n'~kOva, -Mayampokkada House, 

Androtli ls': Ia~ d:. 

169, Muilakoya" ,  ag'e 47 

	

S/0' N/I 	a 	a C'e 	L v .  'n' I kal House, 

	

dol'" 	-6 < u n ii agF, 4 
ArnrAlai-~: House, S/6"Ki6 ~e''P,  

Androth island. 

Mo ha rn m e d 1<,~asirn, age 46 
S/o Yousaf, Q ~ppathiyoda House, 
Andl-oth Island 

fo~ 

Kadecia, age:'5. 1 
D/o Kidave K. Thacheri House, 
Mdroth S li a"in:  d. 

MLIIW)i-' 'a g ~' j  I 
Oki ~ K i~da~ B Palathupura House, 
A' lid i'- 6'f li, 0~1 ~ K 8 

i. Z ~yeed P. P., age 2 5 Man.z*O'oI- ",  
S/oA 

. 
4 P 

.. 
.1--dt6hullah, Purathikkatt Puthiyapurarn, 

'. 	
I.  

A 	i 
I  
'.o 	s n d 'i h 1~ a n 

Ali.'Akba ~~ K̀ 	25 
S/o,Clieri)4 ~'4a, Ka'ni-iathimada, 
AI.Idrotl'i. I . s.l'and,'. 

Mbh:ajiinjed $ ~ Ieem, age 33 
S/o,Sh ~aikoy'al! Kunhali House, 
;)'-ndj -ofk s adc 

(ByAdv ~o-- 

V  -sus ei 

'I. lie A. n inisy-ator, 
AdIb'ipIs :tra66n.qf the U.T of Lakshadweep .:' 

a 
.. 	. 	; 	. i! 	~ -- 5 

K varahi 682:5,5, 
1 
)Cpar't'rnenit.0 A, gicu ture .: 	.. 	ij . 	; 	.;: 	~ i 	. 
UT oPl..'a-kshA \~66p '  Kaivarathl 682 555 
rel-.)resented,. 
	

i: $ Directoi 

J. 
i 1 .6bi 	6 t7.J? a'n' h' 

a  at 

Applicants 



w mi 

w 	 I 

partment of. Pan6hayats 
7 T ---gua t i o n .6 f th 6: U, of Lakshadweep 

h 	'82-5 
I~X 

w 	gya 4. a -7. 	C 
M T 	d by its s 	nv '-j- r, 	t .  : ', en e Afidi ih 	d 

~I-,x**6-, ,̀ -: , 	ei-' ~1- 

(By AdVbca* .te: Mr. ~ S.. -.-R.Adhakrishnan) 

17. OA 302/2013 

Jaffer, age 35 
S/.o. Babujan 

. 
P.*)nethechetta House 

Ali 	Islall,. 

Faroo u'&: agd-:33 q: 
~~K,'Ijlandam House 

.5 . 4 n q- 

Md'hila'Koy :a.
,:~ e 50 g 

S ./o'Att'dkoy'q,:-Mal.ika House 
Amirii'lsland.' 

Na'ilako.'A, 
. 
1119 e.  .4.0 

S/o Abdullof`-Koya, PLIthoya Kanniyarn House 
A.  niini Islande. 

5.- 	A.Iii - 	age 47 
med Kornbam House S ~-o ,  o4am 

all 
V 

36 
kb ~echetta House -i ave 	t 

A 'i min an 

Ja~bb ~a'.r-,'P.C:, age 36 
S/o-  Cheri),,a Koya, Purakkm,-hetta House 
Amini I s 'I  a 

:. 
nd 

f. ~age,3 6 
:eliy~diadachatta House Q. ~~a el 

 

~-, 3 3 
ei,<oya, Mampuram House 

A in i n i 

(By A6o ;c*at'e" :~ ''Mt- '.'K.B'.Gaiigesh) 

Respondents 

13 

Applicants 



_t5 G 
Versus 

I'li e Admillistra'tor 
A*.cim I n.lstranoh of the U'T;. of Lakshadweep 

Di'rbcl`& ~ of Panchayats 
De*O:~ i-ihic4i't: 6 ~-Tlanchaydts 
Adhi 1'.n; i .stratioh Of the Ul' of Lakshadweep 
Kavaj~ athi -_682:5:55. 

District Panchayat 

Amini.represented b y its 
ExCCLItive Officer. 

Village (D.weep) Panchayat 
Am.mi.1sland represented.by-l-ts 
11--"XecLitive Officer. 	 Respondents 

(By Ad. ,,iocate: ~ Mi- .S.lZadhal<.i - ishiiaii/M/s Sheriff Associates) 

18. 	0 /.k S63/1 0*  13 

I 	A.b.b 6 b I <_ 6 1 P:; a,  g p 4 1 
House 

Kavaradii fsl ~ lld% 

A I; Li's i h a ra. B K., ag, 45 
/q S a &ed, ~ .8a k dk, 

- 
adaliouse 

age 34 
S/6z.~l-t~a~li~,7.~~il~...'~~'4~ ,':ii\'4:~ lika House 

va -8, 11:1 

age 43 

K Ayhipura House 
Kavlal*cAtIll tslal7i :d, 

Yacoo .b K.P. ~,age.41 
,~/O...Kldave U. 	Kuttipapepura House 
ka v arathl I 

I 
 slan'd 

A I I k oya. K a' PM.1 
S/10,1 ~*'a§h~ 	,eliyarn House 

j 

2 

m 

I 
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10 7. 	~diujepb Reh lliail'JJ. P.,. age 34 
-npol(akada House S/o-Alikoy-a'C. +C''. Utha ~ 

8. 	 4'!  
X;[Rp 

an a~i a i'dib i'j 

.9. 	N/fuje6b. R'd'h *n'ha. 6"~ B',.age.10 
S 	

I 	: 	
' ~ i 	k2 ~o Tiangakoya, i ~ c*l. _ : "I 'House 

K avaratl)i Islaild'. 

10, 	Saj itha P., age 32 
D/o All' Arad, 

. 
mi, Poovinoda House 

Km/arathl fsIc9lId. 

IL 	Bas icer P. I., 	'e' 44 
Puthiya 111arn House 

Ka*%'la'i-athi kland.' 

A.bdu["Rat6.6 ~k'!  K. ag' e -4 *4 
,$/0. Ahrhe'd Kaffinnniada, Kadapurathaba House 
ka'v'al'ithilslalid. 

'A 11 	34 ~aleclll 	. .,.ag..'* .  
S/o M'01~,'amnled"iC.P., Atharnpapepura House 
"aVal'athl ISIFInd. 

N4"o'll*d.ii-i'.iii ~--d'"f.-~-~Li~~aih P.A., age 29 n 
rd, H  aj i ,  K R Puthiya Ahkom* House 

KaV ~ixat ~i:Nla­lhd. 

h, b.' 	ge,3 5 
0' 	a'] 11 Z- House 
a V a ra I I S 4 171 

39 
S/o,mUth,U ~ A)~m~pdra 

-a a l .  a, 0'1 i !~.§Iand ; . 

Bashe: er',S' ,  age"; 3. : 5 .  
S/Olfal ~n7dfh AX:J., Safiyabiyoda 

 
5/6"Abdo-Yakdr.1 M61111am 

v 



Ar 

.38 

l-la~ m'za.th,'.age:!27. 
S/o 

8 
S/ofla'hizath:) 

. 	
f.iyabiyoda 

1,.-',avarathi I s .1 a id 

e Manildall K. P. a g 3,0, 
S/o Abdulta A, Kuttita"06 ura 
Aoattl kland. 

I-liday.atllLl :l,la S.M., age : 36 .  
S/o Hanizath B.K.. Subaida Manzil 

Island. 

Alism* P-P-3.'.a 	I ge 
S/o Cherly. * K' 	K. P., Pakichi i ipura 
Kavara.'O)i1sla.ni .d. 

Suliman.  K. .131,, age 38 
S/o Kld ~v6 UPI .., Kuttipappepura 
l0vara.tli 

. 
i Isfand. 

Ykbob CY. ,  ~age 40. 
S/O Yousof f) Puleenakeel House 
K, y ra 	i... 

. 
sl ~hd. 

did N:" i 	 age 34 
:io a hl`.j'blj'yi K&hippra House 

Ill.avarathi s an 

9 S~a -~c`ej~n 	age-  3,, S/O'Ha  
iFnzdthl ~ N161oda House 

	

W. 	: 	.; 	. 	'. ~' 	~ 	~ ij  

ka 
. 
varathi 	fa' n,d: 

Attakl oya B:, a:  gi o". 4 1 
S/0 Ab6obkkei- M.I, Birekal House 
IZ,av' a rit 111 I s la 6 d';.. 

NauW"d`:P - ;; '.V.,, il6gl e.30 
~H!iWJC,'...Pa*'lllveedu House 

tj ' 

M  
age 31 

Sl/d'Ka ~ fni ~ 	!K6nnainkalarn House 
-a V ~a-  i- ath i I -S 1'~ n 



031. 	Ash* il:<'AICC.R, ~~ ge,30 
-,Q;h l&-H!dipa:pada House 

Kay~rathi, ~ . slafid'. 

	

f 	e 8 -32. 	Moharnmie ~d ,  RMI P -.:;.-  
§/b-Cher'iya.Kbva Paili 'cham Pu I ip i nnakad. House 
K ~ V*ai :athi Isla Ind'.. 

P 6 6;k- 	Pl-~:,.:agp 4.' 
Puthi 	H S/o B~b6jan M ,., : 	,Jy ~pura ouse 

Kilian -  Island;,. 

1--l4is.sainali :,K 	age,33 
S. /.o, Muhamillied .  C., Kuttithayapura House 
kavarathi I s I a;qd...  . 

SLilaiman M.,**age 37 
S/o..Flani,zath 	Maidanoda House 
K*aYar8thi Island. 

K ~a.j a F.1 Li's sa mi n'. C', age 37 :  
S/,o Ahaillr.ned Khan T.P., Chungarn House 
Ka v pr a t hi IsNn ~ - 

b 	irna ~ T'*K.., ge 38 .yQ79~'~;`hk 

	

!p,, e. l—* n 	a 
S/6 Thfi-I I"  f6,  House 
1-7 	

d, 

s  a lod; 

Aol :i med 8h afi K.P., age 32 N 	i a.  
S/o Sa~ed Pbo,A, Kakachiyapura House 
1.~ a.va'rqtl) i. N an 

B., age 33 
ttakida\/6T.P., Beeranthoda House 

 
House S/6'. Mat,  i 

K.ayarath 

~age'~ 7 
Illarn 

K' v~ i h i Bl -'andi.. 

42i 	 age 37 
-achiyapura House V,okat 

avaradii i's I;a 



43. 	Mo.fia"rnmed: ; ; .. , ; 
i 	a' ~ ' ' ~"` ~ " ." I 	a 	r,  S/6K d. 	ar'k'a'oda House 
ath 1 1: s I: aii 

eA3 Ja I 6e 1 -R!- 'a 
1 0 	da House .&~Mma 

 
dt" A 	~'thakepura House S/6 Moh:~ fiinie 	plan 

Kav ~ r'ath .i I s I a n.d.. . 

Sharafudheen., age 24 
S/o,Ali A,: Poovinoda House 
K.a\:/*arathI lsland., ~ 

(By Adyo'cate: Mr.K,I. -B.Gangesh) 

Versus 

I 	The A:6nimstr8tor 

86
A  111111 ,1st'r"I'' i 	o f the UT of Lakshadweep d 

 1 	2 I'i 	:5 5 5. 

I 	- Dopartnlefit-!6"~,  Agriculture 
UT of Lak-shad.-Weep 
K-a\' , ai-kh i-"68?, :  55 represented by 

I)ii-ectoi~ .ol-,I.,,in ~ liayats 
D'e'l)"al'tiliclit. Of anchayats 
Acminist !", 	- .1 	; : ~f tl fil"' , 	avitl . .o ,  ieUTofLaksliadweep, 

I'sti 	hch, 8yat.. 
.a, 	

'jii 	'hted by a 	1:6 -~.sL~ 	 its 

VII'lage (Dw6ep'),  Panchayat 
KaVara'thi slmi& represented by its 
ElIxec Li t i 	~!Gffil C r. 

(B y A d'v o.c' at C N4 i' S''. R.a.  d ha k r i s h n a n) 

.19. 	~.:I 9/203  3 

NR~ TUIII iSll 	at~t u ineectta House 

Applicants 

Respondents 



K.K.Raza.k, age, 27 
,5 ~o:Khaderk ~ a,.KunniyatamkakkadaHouse 9-Y 
Ami.-hilsla—nd.: 

P':.As" 11 'a f "YelIT ag 
S/6, Ah

.  arne ~d Rail'arn ~ House 
In I in i I S".] 	d.. :  P 

K.C..Mo"O'sa, age: 44 /0 	
ak 	 -y House Att.a .coya Keelachei 

A fil 1 .11i 'I S lc'i h d.;, 

f3:  1,  C a's` i i*)'i'l < o'y a: age 42 
S/o ̀.C.h~r,iy:ak,,o.yal  Balapp House 

41 

k"Cliy4, age 41 
bya kS*/6i* Il a r 	Chnint a e 	Ouse 

A nai'll" Ts 	d 

33 
~/6.Abd6itak::6 'a, Madarn House 
A i-n* ini .il s I a q d.: 

IL 	P O*ol<Ulllil'.' 
S/6 -T.C.Yotls'af, Noormahal House 
A. 11. ! i n 1. Is I a n d.: 	 Applicants 

(By Ad*v:O c* a'**t*c"-'.---' 	K- :'B Gangesh) 

V  -sus el 

Adlll-il~ ;isti i h b: f the UT of Lakshadweep 
1"C 

a~, a~railii- 6'8:2':'5: ;5 5.! 



4z 

ep.* "rt-i-n!Ont ci 	yats 
d ; n 

. 	
-c UT'of Lakshadweep, fflisttatfonA)f th 

avai ra';' :~ 1 -"6'8 2"'.5 5 R 

Directol - ofl- cl*c i n 
Directorat e o :t' f-H- d-ticatioll?'. 
Adnllnl*SLl'(l3ll0n'-!'of the tJ'r.'. -.::of Lakshadweep 

h "at 4. 	Villa(-)~ (Dwoep) Panc ay 
Amilli Wand represented by its 
l--'xuutl\/e . !011 lcel. .* 	 Respondents 

(By Ad.vo.6.41.6.; MJ - . -S,AadhakI'ishnan) 

20. 	A  No.'  3'2  5/2'0 13 

Mohammed - AbdUl Razak 
S*/O; . UAC N a I I.a K o y a 

ttalada 1--louso 

K'. M o o s a.'. 
1 ,~van. T am, - ouse 

-a d 	IV Is'] a,  11 cl ,  

11111 ,z" Ko' 	13- 10  
I ~ I K,  in d! e'. 

Biriy~him ~ada~ Flo'u'se 
A ii'd*ro­ t t 	 Applicants 

(By Ad.\/o:ccl-ite M i .% Kj! G an ges h) 

Versus 

I 	Th A d'm i 11 Is tra t o 1,  
A.ciiii'i-ii :i._stf- dtioii!.01'..the Union Territory 

Kavarathi — 682 555. 

2. 	'J .1i 	(S'd.ry i ces) 

	

Ozlli h:! 	 - r' t ' l 	of the Union Tei Itory 
ia Nvie.'ep'(Secretarlat), 

-nment of Forests 1.) cpaq . 	j ioi 
Vji .ilon '.I"ei - 'I, - It"di'y'bfLal~sliadweep, 
KaVai ~atlii 7'68'2 555. 	 Respondents 



W-! 	J~i  dh kri'shnan) (By A 
.
.v;,6cate 	 a 

21. (M32-6/2,00''I'.,  

a va cl.: T. 	a: g~ Q­~ 4 0 
-iniki,  S/o"Moli ~ailiimqd A-) 	-.'I lili 	adu 

a V a I- a t: h i I sj -a i~ d.. 

2. 4 Ab 6: 6, 	~lj? 	a p 	3.  
-a 	p 0 r a! 

Kavarathi lslgn :d. 

Abo.obacker 	age 34 
S ./.o,l:., at.lialiulla,:Puleenclil,~~eI 
Kavarathi Isi ,and. 

 Jeha,jigee:  I -  A ~ . P., : age 32 

Kavarathi Isla' : I-Id. 

liaj aia 
I 
 Ii 1.3., age. 3.5 

o I 	:i.c.l.;~Yq 	f3adayl 
J 	s a n ci. 

(By Ad "Vocat'e.l. 	1" .  R.13'.Gangesh) 

Versus 

i'll'.cAdill I III s*t:i , atoi,  
Administration'Of. the UT-of Lakshadweep 
Kava'rathi-6.82:555. 

 .1)*',il"&, &t~~ r of,'NIlC"*.'hayats 
D~,pai, tj~ient*6f -Pi ahchayats 

t"' ti6h''6f he UT of Lakshadweep, 
~q 	t;  

 'f:61--8 . 	 c 	e -`ionc 	Technology 
t

IP' . 
Lakshadweep 

I eprescillad b~y: its Director 

4. 	 Panchayat p 
Kavar~ th, :1,sla'pd,  represented by its 

x CC Lf t I v e :  Off~l c r. 

(By Acly;o~ ,at.,6 ~. Mr*.S.*R'a' dhakrishnan) 

Applicants 

Respondents 



4:4 

22. 	()A 3 7  2  Ol 

I 	F.arook, 
S/0 K Lin h i k'6~~! 	Ll 1: .l Ipp'l. n.a k kad, 
K a V a*ra't h C I s al,  

'00, ;age Ull Iller 1—~il : 	I 

~  v 	t I : 	 Applicants a -,ai"a h' Is And-

(13y Acklocatc: Mr.K.k.Gangesh) 

Versus 

The AdministTaLor 
AdmInIstrati. oll ofthe UT of Lakshadweep 
I'lavarf-IIIIi-682 555. 

bli"cct6r 'of Pan'chayats 
1) 0 

1 
 Ix 

: 
Irtment 

.. 
o f. 1-1  a n c ha y a t S* 

A
I - ".. :,:, *,. 1. .`F 	1. . f  

clministr8tj,Qn o the UT of Lakshadweep, 
~ :;. * 	- I 	I 	~~ . -Z 	.. - 	- 	. 	. 
K a. vai-a h 6 (S2. : ;5 5 5. 

Di c.part,iiient of .1.7 nvironnient & Forests 
U n io'* n *Te r'ri forY 

. 
of Laks'had weep 

Kavaradii-682 555 

Vllla ~-)c  (D.w.e.c.p)  Panchavat 
1-epresented by its 

I C CT. 	 Respondents 

(By Aci.~~&.ate:: Mr; . S,J~,adhakrishnan) 

23. 

I 	S . ai rd,  ] ,]:a G 	a 	4 ge 
$/O..m Oil al.1.160.01-1 ~J .I, Chendipura, 

$alnul Hapic&d..P.P., age 39 
S'/o A[tal 	j:)ol(ara Chepura House, 

e 35 
S/b 	 KarutholapLM House, 

a0c 4*1 
'I' 11IT ;  Cd ~ PallaIll Fl 0 Ll S e, 



5. 

(By A 

V  -sus ei 

The Adft.li.j)IStrator 
Ad.11111-listration bf the UT of Lakshadweep 
Kaval-athi-682.555. 

~.Dlrecf.or. of Panchayats .  
Dep.ai-titient.of Panchayats .. 	. 	. 	!.'.. 	!, 	- 	: 	: 	I 	... 	. 	. 
Admiqi§.tration:,o'f the UT of Lakshadweep, 
Kia ~;aiithi-- 68-'2 ;: 1'5, 5 5 1 . 

I  D -'atoi- ol;  d6ca t i o n: -J~ i . 
Dlrc'~to'late of Eclication, 
Adminlsti'Mion'of the Ullion Territory 
6fl-a. -I,,,sha ~ weep', Kavarathi-682 555 

	

4. 	Yill,a*ge : (D-wee.j.)­). Panchayat 
1,,, avarathi 	represented by its 
Exec6tive,'Offic"ei". 

(By AdV6ca*16. Mr.-S.R~adhakl'ishnan) 

24. 

M.N., age 3 8, 
0 r~ 

	

au 	'Madeena Manzil, Kiltan. 
I ..e.l,vlso . 1: - -0 11" TNN istilig Centre l,,iltan P.. 

D)::S ric :1 anc iayk,'Kiltan. 

li ali u I Haiteed T'.K ., age 50, 
S/o,-*Sayed'KO4:,I?S.' Thottathakkara 
St'6re. 	lli llc,lerl< 

entre 	'Itan Ki 
la 	ta n. 

	

3. 	 age 33) , 
S"'/6 	 K , oya, 

..c  - W"'isting Centre Kiltan 
h 1~ -'-.at,.Kiltan. D 	

c 

P a* C: 

Applicants 

Respondents 

Applicants 



0 
(By 

2. 

The Chief Exec.utive Officer 
District Panc.ha* at Unit 'y 
Kilw, Un 

' 
ion Territory 

of Lakshadweep-682 55. 7 

(By Adyo"cate: Mr.. S Aadhakri ~hnan) 

28. 0 A' ~-Sj  /2  0 13 

I 	fiju­~ s i 	:a!  g*e' 	4 
-Q, ~yecd'Mo''ha'minad A.M. 

Ka.ttiy ~arfichatf (Houise), Agatti Island 
0 T,  i'6 	a'~ k sk'ad :  W­  'cc P; 
Wor-luhgy as casual labourer in the Department of S: 
c i&n 

 . 
cc  

..&, 
Te C'111'161ogy, Agatti, Lakshadweep. 

1 
~ l 
 y  d  e.i ' .P.. 

S/o",Sa 	d. yee 	 U. 
1)  okkat Ila p. pada:,(H'6,use) :, Agatti Island 
UT of;L~a. ksha~ \̀veeb. 

in the Department of 
&:T i"noogy,,Agatti Lakshadweep. 

; , :age, 1 ~A': 	~ar 	39 
. 

	 _4 /o amza: 1 171" 
N unnal 'I.Y0.'.:  a:4-House, Chetlat Island 

OTJ."~ k§h ~'dweep. 
rer in the Department of W, 6- ij~,ifi:g a ~ 'caisqal I.a' ou 

S~ : i h &IToch' 16 \/,'- .Agatti, Lakshadweep. c c ce . 	no g~ 

a i'n" a'I. B a i I <: t I i: 	- age-. 2 7 
A 

t 10 " I.  - - - - 	6-k) C~tetlat Island 
OT I h 

. . 	
. . . . . . . 
. 

P,  W, . r 	0suN 	urer..in the Department of 
ciei  e..: 	lao. 0 gy,:: 

Respondents 



Applicants 

r A (By ri~kose, Sr. & Ms.Daisy I.Daniel) , 1. 	.' 

1 wi~ 

V e r s u s 

'or biftl~ti`at;' T hi Adi 
.JT.' f ~kshWweep Kayarathi-682 555. 

2. 	Chalrper'-s6n!l 
Vi I I'age (Dw& p.) Pancha" at, Agatti-682 557. 

3.. 	Ckairpet'son 
:,Village. (D.we ep).  Panchayath, Chetlat Island-682 554. 

The iunior; .Scileritific. Officer 
D 	 & Technology rtmept q cience ppp 
C''. h e t I a t - 6 92.  5`5 4 

The Juhior Stiefitific Officer 
bepaI. tn­ien!i 6T.Spieni ce & Technology 
Agatti-68 2,-  5 S:T 

Dire*'ct.or of P :a .pc. ,hayath 
be,  p**a r:ti-n e nt 6f:Panchayath 
Kavarathl.-682 555. 

(By Ad 
. 

6~a t ~ : Mr.Sladh'akrishnan foi -  RI,4,5 & 6) 

M 3 26. 	DA,  3...:33/1'( 

SY 1­1;a -rris: ~ 

Sa' :ila'hivapur 
Laksha''dWoop 

h K Az a r 
0.~S 	d B,  u,  liar i aye 

d* Kiltan Kttlj I .: i y. a t ii v o' p,: 

 
~S/O*K,ubh"ik.o ~.'A; ­ -i 

M " 1 	R. !,  H -a r i r'.'j') (By A 	t 	r.., 

Versus 

Respondents 

Applicants 



L
. J . 

fT."'T 	11~ 	

..t
~kshadweep 

Ka 
~f I ~ ,ft t I 	i ;. 

Dn- ~,, c: or of 	i i q i a y:  
01,  !,o -- ,L,~ "4ksh ~qdw,eep 1110 111  'I"el"r.1 t 	f 

Kav'aratti 

SUb ~ Djvlsion'al Offi ~&ee 
Ki I ta n Island, Up ion'l Territo*ry of Lakshadweep 

Director, 
Sq-r.vIcc-s '.  
OT ~ 61` Lak`.~ Iladweeb-. Kavaratti. 	 Respondents 

(13),  Advocate: MrIS Ra'dhakri.shnan) - 

27. OA  344/2013 

K."Issim A 
Yo Att ~lkoya P; 'P 
A- iyathara, Hou-se,- Andrott 

JaIal'oddin N 
Yb: -Ait~koy~', NT 

irnada House, Andrott 

m  o ian:lmedtlassan C.E "'I 
~~ /O" :K- U'11 .11''ik'oya SVP 
I.`da ~.,.*kaI;Jj!ouse, Andrott 

4. 	M.0 h a m ill c d k,a'I`eek C.K 
S/o,l<.oya.K.0 
Che'l'iya. Kakkanal House, Andrott 

IA . 	nlill 
I 
 ed.-Ka-ii 

. 
ial 

. 
L 

. 
iddin M.K 

SIO.Shillabuddin'Poo. koya Thangal 
NdbyanR ~kkada House. Andrott 

a med 	C -o i c in 	--B~ §h&ei 

do~)~ 1~ k ai4i( use,* ~ .'Andrott 

No ~dj-Ul Ha~"Ssan 
S/oNallayak6yA U.K 1. 
Att ~ lada H u 	Andrott 



M16 is Il i. da ~:B ed 1 :111 

D/d.J:Law S-MA"isu. in thangal 
'a 1 ;  a' ;:  ka"t 'Athdrott. 

(By A., 	'6 	J~, 13 dvdi: 	 ~ :G~h 	h): 

V. ' j qsus; ~ ; 

or 

~:~oflk :Uffion Territory 
La s a weej' K 	tti — 682 555 o 	 avara 

allchay,ats 2. 	Dircctorofj? 
D . epWment 6f .Panchayats 

D

Administrat 
I 
 i  I  bn '. of tile  Union Territory 

of I-ak.sIjad\N,1,eep I  Kavar*atti — 682 555 

O p -tiiieii't of Electricit 
. 
y ai 

Union Terrltpl - ~'of Lakshadweep 
K'avarathi 6.8 ~ 555 

4. 	V-i I la~c 
- 
Ov ' peo): Pancha',yat 

A'tidi -6t.t:'I'si ~ bd:i'eOi-esent6d by its 
682i~.552- Executive 0 

(By Ad-\~6ca!tt: Mr.SRaWhakrishnan 

28. 	OA:345/2'00''..":  . 

I 	Ay s h o m ni~~ C". 
D/O Hams ~ '  Ell::ac'he'*tta House, Agathi 

veed House., Agath] 

K,~ 'd &'c 	K;: 
s~ 	aakcad House, Agathi Pm 

 
House, Agathi 

AbdatSITu1<6 1cif'. 

Agathi 

1-~IidayathLffla WK, 
SJo.A'boob',i6.k&j-!,*I-',oya VX I 

akk a 
 s 	

H6 Use; Agathi 

P ,   

'LJ: . 	J.. JN i_ 

Applicants 

Respondents 



9 

10. 	Nazel,  K 
S/o.Kidavc 
J~ unnlkathlyapqda House, Agathl 

Mak'ayach6da.1 fOUse, Agadil 

Sa -y: jbi-~` o amme 

'
use',' Aga thi 

s C* C' 
S/o'. M L*l thal i f K :  

PIOUse, Agathi 

A.booGacker N.M 
S/o.A bd,uj,;Rallman F 

	

T". 	it, Agathl `C­e S­a'  manz* 1 

/_ k6l 
 

..'K'Ova C. P 
Ill'aili, Aga h i 

A. 
S 0 o i 6i Koya 

Houk, Aoathi Kakkada 

A z- h 'a r C - 
S/o..M.O.haoAmed Koya T.P 

a' I I a kk a d louse, Agathl 

bac ~ 61-  k A o'' o'' 
S/O ~S~Y. ed K`oya'*r..'P; 

	

t 	p~ . I d a: FlQose, Agathi 

I'd'. K,' 19. 

	

-1**: 	K d'I 

	

40 t 	 aj 



Agadli 

 
b 

arlyat io 	a!)R 	.-§e,:'A. -94thl 

 d 	yam ,  M.Uh~jnine* 	B 
Q.Koya 

kiyalhabiYOdallouse, Agath. i 

 Na Ceesa M K !  
D/o.AbdLIlla Koya K, 

o  ` M t'hanikakka'da I-lbuse, Agathi o 

 
'~

() 
~
a 
 !p l 

Agathl 

 K a s in i k by ~i 
S/o.Albbobacker:Koya 

1~1. 
a  I  :i  

. 
i.i 

 - 
a 

 I 
I'll i y oda Puthiya Illam, Agathi 

25., A :bo*"O b a.c k le it .0 
b. 11). M 	I.i ajn.ilp c d 

Ll ! e,,Agatlil 110 s 

26. V.;  
hl 

hi 
tD! 

d S, 
L 

28. Ffli~du.illl bl jN4 

S.cv..i*y.,oda. .1-louse, Agathi 

9. 1 a I 

Agathi 

30. ~u 	

-il 	ibiise 	a .1; 	- 	Ag' th 1 

S a 

c 	
~)Y~Pbpacl,O+Iouse, Agathl 



_35. 	Nias .cer 

Th6kjw Puth'ya Illam, Agathi 

36. 	Obald Li 
S/o .jdaniza U 
U m Pi M c rod ac het ta House, Agathi 

d _37. 	S e Mbha.hlm ~d K :'T 
~/o.Aboo Sa I a ~ F* 

ia'11thithi ~i66'House Agathl 

38. 	:a'h _aOill 0 0 C 
6. Sa. -~ ":A/lbhammed 

i i yal )811 'ar 	'I I ti.fl 	- '.d cqin -louse, Agath] 
'9.  

b d. 	Ili 

f3iy',~ Sh ~'ibi:*oda Flouse, Agathi 

Pl ~jOrolll'nla T;P' a 
I ..)/O.AbdLl,'I,,],<-~dei-l<o,ya P.0 
-
1
1- 116kRp Puthi:y'aillam, Agathi 

s ce ra! ~ T's  K. 

I k!<. 	dUk Agathi 

shrw': B 

a-sh j  AiY,c;,d: a' I-Iodse, Agathi 

 yam.. 'l 

11,  A t 11 a t. h o d a Flbuse, Aoathl 



44 

e  A U I,  - d 	ahman 
lip 	','gatH.i J. h ac h 8 i -ry 	S 1 4 - i  

S a: a,  rvy 

P-1'A`th -)ygJ, ur 	ga, 
-C  

'a a  -.0Y- -CO 

Kb'O- daqi,"lI6u's -'8 :I~ Ag;athi:. ,  

IS 

S howk"Athal i.:: 
S/o:.Lat Attakoya 
Saihihiyo'& Rouse, Agathi 

Nissa'JITUdhe'eh'' V. K 
CK -a ~,e) 

V,"~da'kKcdIaJ1:1m-n, Agathi 
J: 

Che", 'a K 6­  y: a-. A'.:I< 

U, p!nimada Hou'§e 
A, 9 

o I I a:  i4n` fii ~~,d: I i C. F,  
n: 

6 Flouse, Agathi 

Sayed-'Moham--ited K SA Y .- 
o.; o u s ,  F A': 

KUhn6iij 	' o 	Agathi. Tpiam' .  use,. 

yj  
(By G 

v  ersus t i-H 

~!I -h hi,s- a 	r 

'

i iibisltatiombf the Union Territory 
b  r. ad : L h A ~:16varatti — 682 555 

1 c' Pa' ft-i .-nie d 	'A g~ i cu I tu re 
of Lakshadweep, Kavarathi 

'i 6s6h t~ d by!-Vis ~ - Di rector — 682 5 5 5 

S  . a. I  r t a m 

I 	a. d ay ats. 
n A dffi 	1 	6-  t `e U"  ion Territory 

i 682 555 ".8 	-e 	9va'ratt 

Applicants 



4. Y' i I I 'a ge 	D. W6-.6 	h: 	at anc.. 
an; Ag.~ t Vi 	8 	Ore~.en,~q *by its 

;5 Exbdut14.0 	fPi q 	-4 	 Respondents 692' 5 

(By A&~.~'* 	 n 

29. () ,A, 1;34'6/2'01.:3 

Umnler Farook:Shafi 
S/o.A.boosala 
Malikal(al Hou ~e, Annihii 

 P.A Saye'dall"'"." 

uA.i:ya-Asha'f1 6--da'* House, Amini 

 Ra 	aili Be'6~aji*i 
D4&Aham;6d:,' .1.! 	Mallkakal House, Amini 

 Ahamedkoya:m , 
S . /o.KQvakid4vu,.*Surambl House, Amini 

 V~ I'Jyabi P'. . --C' 
0/6. Ant h A dya,' Ila I I i yachetta House, Amini 

 j3eebi M:.fl*: 
D./Q'.:Fj ~rnsL Mallipura House, Kavaratti 

 k 
.:? 

1' 	̀Q 
	Vj  

o 	Vadakkilpura, tkakoy.a, 
..Ayaratt 	 Applicants 

(By K.B. 	Gange.sh) 

.::..,Versus 

fli ~'Adrmhi'tra'tbr s. 
IM m i 

. 
ni.~ Vra-di6n!of th'e Union Territory 

~ aratti — 682 555 

2. t)~ii-66t& 'd,. .A . n  . ch-ay 4ts ~ 

N" 	!I . 	t '6 ~'Xp~ 	 and ayats 1 . 6  
stl* 1 ,01T.10 1~6 Union Territory 
ha: We~ 	Kalvaratti — 682 555 



.~V 

 
'Oweep 

" ~..,ed1by" Director of Education — 682 555 

-Y 	 anc"! 
, 
at 

e e. n 	by its 
5~,Outl.- v*e 	 553 

r  

5, 	~V.!itl ~gejD w" :  dep) Panch*,Iyat 
nted by its 

x'ecutiv 	_e —:682.555 	 Respondents C Ot c 

adhakrishnan (By Ad*v&&kt`::k .e 1  

A I I 6, -J3 7 30. 	 1.3 ., 	i 	. 	:, 

~i6harabl P. 
W0.1,C unhfk u"A ii~ l 
P.~ ) i.ch am': 1-: 1rou's'e, K. .avaratti Island 

Maha'nlo6r 

Mblak ~ , p ~kise-,.Kavaratti Island 

 
j1.1! 	 v ii4r,  4. " 

Ma 	_avatattijsland 

A,,ffiiha I-)  
0. ,  

AY C U., Kav aratt i Island 

-ni -n a' K. P: S,~a ro I 
~110.1 r hitp* 
T  . 

I 	d 

 
3 

11 %'ratti lsl' ~ d an 

 

ou-  e,  *Kavaratti Island 

e'e-b".. A, yn-epu' a~ 

2~1, 	r' -aJ-l66s­ e, Kavaratti Island y.  n ep u 



t, of, I 	r-1:7,  

AP, i 
i 	 V. 

O".0 
..jj 

t 	 56 

R Ui, 	B!- h 

t 
I 
 i Isla nd 

S.a-dihath 
!)/:O.Valiya Abd-~-rahirnan 
adakkUl -nelachadarn, Kavaratti Island 

R ~ahvyarnbeCfl 
P 

-F~btta'tli apura' Kavaratti, Island 

Bee' fa. thuqji-na,,B 
D/ol.Abobbacker. 
.Be&rahi 

I 
th6d ~); 'Kava'ratfi Island 

E 

13 

m 

(By A 

Ra:hmath Beegu ~pi P.P 
D/o. 

I 
A  

I 
 t.tal K.P 

tti Island lia' chepL ra, Kavara 

	

-j  nati, 	~ r ; .ai a. 
D/o M-0thu. ,.A yn-apura 
K I 

	

ut Ij PP., 	P,ul'a, Kavairatti Island. 

r.K',.R'Gang),6§h) SM 

Applicants 

2 

3 

(By 

o r h e A d m i I' i 
Mbiihistf-ati : 0.'fi- : -'bf the Union Territory 
QCI:ak'sha;d ,~~eep, Kavaratti -  682 555 

0. r  , viceS 
-Ad'rninjstrafio'.nWp' the Union Territory 
OPLaks 

h  . 
a W 

'. 	
(S;6cretariat) e 

.6 y ,  raiii: ~, 	~i~ 15  5 

t T 	11'71'ddstrips 
0  kshadweep 

-  tl i re C 	ie by the a 	r se 
.'.c.t'*. r 	~6:§tq es 

Adv'o' ~ate - 'Mi- .S', R'ddh,akrishnan 

Respondents 

9 

10 

12 
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31. 	Ot. 	1.3 -  . 

' -H -C,  .M ' 9 	u M. 	0 u s or 	C e~6:.N- 	t 	iini 

2. 	Alitakoya 
$/o--'.M 6 th ukoya ; i~ 

.Su'*I-ambi 1 - 10 LI $!.e', A itil n i:::,*-.' 

Anwar Hussain 

D/o. Essa 
Ko**M~pura F100se, Anlibi, 

Sajitha-Beegom: 
D/o.&Yeed.' A, 5 .*b'd u I I a Koya 

buse,: m n A' 	i' i 

.'Harn66daihbJ-

.

D/o'..S'haikoY4 

M6n ~,k](allabhetta Housd, Amini 

lqh~ ssaihar* 
S/o.-Moharnmed .... 	..' . 	. 	. 	

. '' 	' 	
' ::. I 

Alirniiiechett ~l`:House, Amini 

K. C'N 
S 

w1gy:`~q~ -dida' :cHe ta : ~Ioose, Amini. 	 Applicants 

(ByAd.:vqdat'~ : ME. 	angesh) 

Versus 

Th-c Admi --hI$*tr4tor' 
Adrni.n 'isti.-'at.ion-:of the Union Territory 
oF.Laks'hadweep, Kavaratti - 682 555 

2, 	1) 1 rector 0'[R~ rj..chayats 

the Union Territory 

55 

3. 
i. ::  ry bf Lakthadweep 

]~,avarathi re'resent'ed by -P 
Director: of E 

, 
ducatim 682 555 



101*1 

.... ...... ---=- -; 

t 
f 	Y I s iiftvs a 

3054 KAI;. i~-, Respondents 

pan (By Aav6~af6:-- -, `: 

A 32. 	6  3:5 0'  2 Ok:  13": 

e 	ia'  all,: s  

S/6.-A.bdUI.Kad!a..r' 
6hdpurakkad 'House 	drott -M 

Abdul -Ha§s'a! n" 

S/o,Atwko a ~ ; : y 
Kq'ithatt. Hou ~sq.;'iNnOr6tt - 

Sayed.mohai. i.-hed 

$/o:'Aboosala'. 

K-ar chetta HOVSe., Andfott a - 

Mohammod Hiussaih 

.S./o..Moha m
.
*.iii,'e.d' 

J1 a" dthi -  `d' 'Hbuso, Andrott .pp 	yo~ ,k 

5, ~J'U_ een 
-SY,o`-Kb..~afijrqa oy4. 

Applicants :i~1.1 1:e~i .n,t~~!,~'g~:'. i..Aou. e'Andrott. 

-I B. G an ge's h) (By 	~Qc' e 

v  SOS  er 

ion Territory Ad'itifm'stratio' Ibf the Un 
.of La'"k§ha 

. 	
Kavatatti - 682 5 5 5 

01fector of-"Planchayaits' 
anc ay-.ats ep 	.17 

AV rhini ,  4'60~- of the nion Territory 

'a 'Re   

`5 5 2!5 

DI ~; 't' 	ahb,  Ka,  y,  a  
K4v

. f  .. . . : - 
nted by its Chief Execu -682 555 r tt i 4,e e tive Officer 

4. 	 .:):,PA0ch4at 
.Villag~ (' : 6, ~ 

Ai  n 
.
drott Isl ~.hdrepi6seh-ted by its 

m 	
-~dhakrjshnan (By 

Respondents 



4. 	Yousaf 

,$/o..Pookoya.. 

I : )uthiya Eddil dkkal House, Amini. Y 

(By Ad V­bcat&' Mf X''' ~ B'.: Ga hge9h) 

Versus 

Adffii'~i 	r 
Admin'i'stTA-ti.on of the Union Territory 

0 :'L"k`h d 	avarat :§,,..s., a—wee K 	ti — 682 555 

Di ~rectobri of P ,~'rh c''hay''ats'; 
VS. 	-,nen-i: ' ** Pa:nchayats eparti 	of 

imin'istrAti. ri of the Union Territory ;,— j 	- 
-i—*' 0 ' 

v 	6812 .555 

m,e,nt,f,' 'Wom-en & Child Development 
ry,  of-Lakshadweep 

Ka~-V&a:thii 
Repre-s-~raed . ,~y ii:s bir6,6tor 682 555 

-(Dw 	P66,c 	at  
s-  1,  a, i i 	pre"8erited by its 

Exec 6 ilve 0-  ffil ~cer — 682 5 54 

Vil'.1'age (Dwdto),Pdric ~ayat 
by its 

ffi-c& 682-553 

xishnan (By 

34. 

Applicants 

Respondents 



to' 

0 
:mo h 

J 
INM ~M'  
n 

0! amm.i, 	lro-oj 
Qya 

h pUr 

Mansoor Ali. : '. 
S/o,Muth*u.koya', 
Pen ta i -nve I i pu* ra - Hob se Andrott 

Mohanirned.]- ~ isal 
,$/b.S-iddepque.- 
N4 k k..e.t*  H .6 6 , -s&,-;Andrott,',. 

(ByAd 

Versus 

I 	-The Admin istrator',  
Adin ifustra tion of the Union Territory 

a k§ 	 atti - 682 555 of 	hadw 	K Ce 	avar 

):ep-a,rti 
. 
-nentoAhirrial Husbandry 

U-h*i 
. 

on  ~

! 
TeJ- 

! 
rl:t*&y ~ 6t Lakshadweep, Kavarathi 

-682 555 ts.Director epre'serited 

h 'ayats M 
dPbdJ,n&fit`bf Pdh&ha ~yats 

A`dffiffi!i~$t,~I ati!6,n; id -f-tfie . nion Territory 

K a-  v'. a" i-  k h i 6 9-  2 5 5 5 

Yi)Iage (Ow;eep , P arichayat 
esented by its 

E'.x&utiv 'Offi'~er `682 554 
S  

(By Ad:voca't&: 	ad h' r'shnan 

S5 Oj 6. i 35. QA 

NA 7T  

it 
iwn lt-a 	Agatti 

Applicants 

Respondents 



 

Thek-ko-utk' 

K-.- P.Homz'akoya 
S/o.Abo-o'backcr 
Kam*alpialm. i.yoida Puthiya I .Ilam House, Agatti. 

K..Showkathali 
S/o.Sy

. 
 dubukhaj- 1 

K,6,i.i.di.n.'od,a~ F.1q,u*se,,..Aga.tti 

F dh B 	ar a u; jeen - 

136e' akutb'b House, Agatti y' , 	jy.. , a 

V.K.Moheth`11'n6d Mokth ~r 
,5/0.Abdulla koya 
V,ada ~ k: 'Ku'nn'inw-ne.l I-louse, Agatti 

Abdti-`l IZ 
. 
a h h--h 

IS'  oa. D),i d"' e6que 
!~~[N'1166s` A' a 	 Applicants 

(By A~~Q­ddtft .-.,, :T'J~k~ B,  Gange§h) 
C  

Versus 

n is" t`r! a" it o r 
-the Union-  Territory din strAti n. 6f 

6 L.J' a ks h a d w." ',e e Kavar~tti — 682 555 

Depa,rtme.pt pf-Anirjhal -Husbandry 
Ynign -Tet 

I  
ijt,'6`rY.'0fLWhadweep, Kavarathi 

4,f its Dii-e: ctor — 682 555 

ts. mc aya 
I ~tVf Van ~haydts 

Territory OP 0 i he Un 
0. 
K a' 	-82:: 5.5 5 

Vili ~gc ~ .(Dw 	;Yanchayat 
X&tti 	d,*t.eO..rese`nte`d by its 
Ex&dti,ve 	cc r 	82" 5 5 3 	 Respondents 



/0"' 
0 

(By 

36. 

(By 

The-A.drnioistrafor 
Adin: imsti.'a-tiQn ~~ofthe Uh:ion Territory 
of Laks:  badweep . : Kavarathi — 682 555. 

The4)'1r'ect6r:(ServIc'es) 
Administrat16in of the Union Territory 
d Laksh'adw'e'elp (Secret Ariat), 
kavar'a:tti 4 68 ~ '5 5 5. 

Dcpartn~ q 
'. 
t  . )f Agi-itultur'e r 

'i 	11L f ' t-' ~ ::of 1: ak'shadweep, 'e 0 0 Y 
Kavaf khi ~L  ~8-)-~ 555. 
Rep're'5' :e'hte'd',bY' it5 Diredtbr. 

6c' n 'e* 	r. 	s (By Ady 	M S..-Aadhakri; hnan) 

37. 	0  A' j 5.5 2 10 I.A. 

Muthb'koy'a 

kanal'l.1 60,se ~,~Andrott 

2. 	Ah' 
Asqrna n! ,  
timma,  91464UA6 6 'Andrott. :N 

(By Advocate:. v*? 13
, 
 ~ngesh) 

-Versus 

Adni Iin'.1s'tr'ati.'O'n .,,of the Union Territory 
ofl, ~~I~Miad ~~ 	K -~varatti — 682 555 

Respondents 

Applicants 



	

2. 	Dif.pVtoy of:1-11a''n~ ` ! h q ayAts: 
dt , 61 -PanchayAts 1) partf-nem 

.n  hion Territory 
P . 

IPPIR&' . -:0 	 IA ITM OJ 

	

3. 	 viation 
s tdt~ji6f U.ak" ~'46 ~eep, Kavarathi-682 555 

	

4. 	Vj I lage Pwceo) -Panchayat 
r -Aodrott.Jsland ~ ' 'eptesented by its 

Executive'Officer.— 682 554 

(By Ad.v.ocate: Mr.5 gad , 
hakrisihnan 

Respondents 

38. OA 356/20 

l-laj,qr.o.j -n rn a 6 

	

D/o.*K6y.a 	M 
:k -; Kaipeni d 14~ 0 h—i 

2. 	m 	e,i,  
t
y.1 , 	ya 

11 i.. n 	: ,Qya.:H:aji 
A,Yl*.-.ni '1<.a a.,: - : , o se, Kalpeni 

(By Advocate.; Mr.-K';B ~Gafigesh) 

v  
ersus 

The-  Adi~hih -j.~i`ralor 
ion Territory Adi-,nip"istrat., 

: 
n*of.the Uh 

k-~~ Ad' 	̀K4va'ratti — 682 555 

a, Atg. -   
of! imi. en 	ane. aydts 

mi ion Territory 
OVUdWiq - ee 

t 	-6 :2 1 55 5'; t 

	

D. 	6, p) P A 
, 
hc h.':ayat Vii,   

a, 
	

'n K il 	i 
. 
sland 4!epttse :::  ted by its 

17.,xecutive,,O ~I ltcief 682552 
m  

	

(By Ad/.V': ocate- : 	r: SR ~adh 
. , ;,
_Okrishnan 

01 39. 	0.. 

P ; 

io 

Applicants . 

Respondents 



0 Mikakadia 	y5e i  a peni 

0 . w i : ~.;  
1V.0 1  ;10. Y . !0 .-; ay  

	

-do 	, p m 

so' ke&.t 
S/.o.M hamrn""c"'ai*'.koya ,:~ 0; 1  
p e e c i. th: H1,068- 6; 	peni y 

Abdul Lathe:-e* f 
S/o.Pallath ku-Ai Koya! 
Nener*npappacla* House,: 'Kalpeni 

A'ttakbya' 
qXa ~ rn i.: ~K,. py& 

Kbhh1pu'­ vak`A:O~j I.10.use, Kalpeni 

 N 
S /o.:  M u t h t* i' -K~ 6 y, 

alrhikdk ~4 i4buse Kd 1peni 

M.K.  Khale 

M.a­lhnikaka'=usO, Kalpeni 

 
,~4o..'Wha~m''h4d'd Xova 

t_111oUk, kalr)6ni 

ei ~ , M.Ay 
S  hL 
~i :ne H ~ 6 'U'' S, 	K~'fpen 

I  
i ai r 

Ch" 

S  N 	in H'ous.d,Kah)eni 

S/  
O.Kunhil 

yapyra louse, Kalpeni k~ 

 
.S. f6;,;!'K,§,-,,`,4 y 

u e, K~ alpen i 

K",  
-Y  0" a::  

at Hka1a`,hP `: 'lta.I lidus6: Kalpeni 



too*--  

M,  IN' 

14. 

th k;-,; 1affi ..a 	bUse Kalpeni 1 ! ~ : ellyuku 

'n  
S/ Cheri a: I . Pya 
Me'la'che ainilJoUse. 	d .f'p e n i 

liajirornrna6i ~ :., 
D/-b.- K. ~ 8'1111 K'0' -  Y`q!: 
Akkar'a' ~ -'Hod~ ,s,:~q;. ~ `K',-alpeqi 

um: ' : ~A-I irdfh: 
S  

A-~ak i1a,- 'r: 1'H: `O,, Ui1,  ei:*,:.,KalPe: m* 

 S  

'n House, Kalpeni 

Abdul'Ga"1'6`o: i :" 
S/o -,-Ka'si ~.n'i 

House', Kalpeni 

 oya 
514: P  

i6l' 6b.e&,j*n Hob.'se,. Kalpeni 

~:a I-Ya  
D ,  o M6 6 S' a 1,  CC- 
u*,  t i y~' :, 	i House, Kalpeni. .pure :  

(By Adv'oc:*ate' !"*M'r~X- .B' 'G.:  aingesh) 

Versus 

I i-aft b t e nion Territory f' h 
' - pl e 	Kavgrathi — 682 555 

'eni ~df Agi- ic'ul'ture 
'10 n:- ,  %erfl to of Lakls: h'adweep, Kavarath i r j 

Re 
	

by. its Dirdetor 

D; 	-6 - , ,,ahchayats:!: 
P Oha~!ats D . 	rt eftt 	.an' epq 'M 

i trav-oh f the Union Territory A d i h: s" 	Q 
of -.Il: akshadw* ee 	K 	atti :p ) 	av4r 

Applicants 



4. 

7 

66 

I..,. 	
n t! H: 	es e A:ri~:~ -~~n xeme 	its 

Respondents 

 

Keela Villafto'm', Arnhi Island: 

Lakshadweep. 

(By Ms.Shahna Kai.'thjkeyanji ~ ' 

Versus 

:V~.I]Age (Dw-ftp) PanchdYath 

Person y 
P 1 	"6 82,  5 5 1 

ec r' et a r y 
hi D ' 	r~'. 

Di"recto'r 

En-iplciyrnen .t. and.  Training 

Un'i'Oh"I err o of Lakshadweep 

Ka~ aralhi 

(By Advo6 e!"Mr:.S"A'adhakfishnan for R 2&3) 

4 	0. 20 

Muth b 
Marn Yr .a~-n. :1466 ,se! 

Ai,nini:t.s. *ia,,nd-4,~l .':Lal~'§I'I'adwQep 

(By Adv`okatet Ms.Shahna Karthikeyan) 

ve::gus .  

Panchayath 

Atbrii-Island 
C  aiit Person h. 

5!52. .~ !* 

2. 
DO 	of 15 anchaydith e-n-i 
ava 	;682555 

Applicant 

Respondents 

Applicant 



3. 
V  Vf 	&I'tiini 

y' ,weep 
"d ~~AT 

(By Ad V!66te: ~ Mr.S'': zR̀64h ~akii.9hr~an for R 2&3) 

42, OA-: ~62/2013; ; :. :  

Rabeehathulla B P.!,. aged 35 years, 
S/O. Moharnined-KQya T.N., 
Labourer, Kil 

I 
 tan, I~e-sidin  - a~ Val i' apura House, 

	

g t 	y 
Kiltan Isla'.nd.' 

P. Mohaiian) (By Advo a- te" .  S r~ V 

Versus 
The'Adrnini8'tralbr, 

lu.r, of Laksha eep, 
'a 

. 
v'a'ra'tt i - 6 8'2 :  53 5, 

'Electrica .I.Division, Kavarathy. 

-Director of-Panchavat, 
D: .e jjptbf Panchayat, 

m.jhistr.a- idnjpf'UT,of Lakshadweep, 
- 6 2 5 5. 

e: 	c e 'Ut, 
W-bepTaftha "at, Kiltan-682 557. Y, 

(By Ad v 
': 	S oca e:: 	ri.! 

43. OA'3_63/201-3 ~ * '. 

Yaser Nra''fath: M'X.!­ ' :  28 years, 
S/o. E.. ~.S.~-6diko 	I 	er, Animal 
Husbah'&y U 	ian Residj,ng at Moulana Veed, 
Edayak~..41: ~ -Kjlta''h' si fan~ :: ' 

(By AdU"`;"N61 ­ 	P~ Phanan) 

Versus j:- 

m*~ Jrator-4 Th 

Respondents 

Applicant 

Respondents 

Applicant 



.~,Lakshadweep, 

CS6rgeon, 

	

`~ i6 	0 -rin'~'~,y -,.As~istant Surgeon, 

us, ,  an ry. 

.-KiltAn',lsjand"LWsfi4-:w,, . ep'.!.,  6 8 2 5 5 7. 

4. 	Th;~ :! ha'irp.et~& yilldg~ Oweep Panchayat, 

Mfta~ — 6 :82'5 7. . 

[By Ady-'6'Q'ate -. Sri.iS ~:Rpdhak_fishnan (RI-3)] 

44. 

Abdul Qubish,*S-./o. Sainul'Abid P., aged 27 years, 
Malikakal, Kiltan U. . T of Lakshadweep, working as 
Casual La"'bourer. (t  'N.6­,St6ck Inspectors Trained Labour), 

Y. ' e0artme Animal'l­ ,..u.sb.andi D' 	"iif, U.T. of Lakshadweep, 7:: 
KavaraAh.i._ 

(By Adv.' : ~ * 

	

qp a tO,' 	r~jj,.P 	"..1janiel) 

Versus 

The -  'jI'_hmi'Str:at6'r'I,, ~ ;' 

U 	Ternto 
I 
 ry of Lak;§; had weep, 

5 5 ~ 5., 

C h lali'r pr  eis 6:  T i 	i IT. 	
DW.eep) Panchayat, 

K i 1:1a'n' 	6 82 '5 5 !',7'. 

0' jl~andry, D..' qct'Or'Q A 	471 
."of Lair 

s 
k ha 	avarathi — 682 555. ep, 

'"th - Dep,artmen of -,' :  at,  c. qya 	 t of Panchayath, 

	

-at 	.:55 .Vat 	.68 Z h 

	

.66ato,' 	adhakii!shnan (RI, 3 & 4)] [By Ady 	Sn.!8.. 

45. O.A:N6. 1.66/2 ~  o 

I 	Mohanit-Pe'd. ~kasirn 

a yee 
n i P*' ra 11'0 U,  $ e: 

AnOrott.. 

K ::  2. 	MMS'  h" 'a..  I ' .. i~i` 	 C 

Respondents 

Applicant 

Respondents 



S/o...,Attakidavd: . 
KqhjhAhatfl.:C~!'~tta House 
:A W'"'tt n ro ,  

-hmed 

, ei 1— H:op ~ 

.A 

Advo.i~~atel Mr.. K.
. 
B.' Gange*$h) 

?., - 0 

3. 

(By 

69 

Applicants 

F) 

3. 

m 

 

 

2. 

Versus 

I 
 .'he Adminis.trat br ~ 

Adrn 
- 
i ni 

; 
s 

: 
tratibri of the Union Territory 

of Lal~ shadw&ep, 'Kavar'athi — 682 555. 

'I'h e 1) i 0 ~ .tor ,  c 	.0f:  an, chayats 
Depafthie 

I 
 nCofl? ~nchayaits 

t:i'6n bf the Union Territory 4:drninj:str~ 

a 	682 555. K var.,.tti — 

ion Ltd., 01.)evel9pPlent Corporat 
P  o' 	Tdi"w'e'r: An' ~ rott — 682 554 rf Contro. 
Re '~esept:ed;by f.ts 	in charge. P 

Dir-ectorate of Art & Culture 
Ad: ~fiiffi§tration of the Union Territory 
ot'll~k§hadW'e 	K ~var~ tti — 682 555. 

s bire6tor. 

:1 ,  JrectOr- of. -A80 ~-ultui-6 
OTI; . 

"A bnion Territory 
avariatti — 682 555. 

VT ag 	eq 	anc a-'Yat 
re ~en ed by its O'q. I S* 	.) ~ 	 ~ , .:, 	i A'h'dr*' 	laind 

tivecutive 01  f fi dr,  6 82 ~5 5 4. 	 Respondents 

A66~~t6' Mr. 'S:. ;'R''~dhak.ri :§'hnan) 

9/2i  6A -iz 6' '  0 13' 

S o. Pookunni A., &a r.s, ., ttap 	"d'.  "ifIbUk, Andrott. 6 i fi i 	Cfii 	n A, - ca a- 

: ~ y  4 	 gal, i ii !OMAX 	T 'e rs, S/o. Sheikoya Than 

(By 

10 



10 

b~,dheen Thangal, aged 28 years, 3. 
K tideth House, Andrott. 

4 	'M" 	 A,~A ed 23 years, A h-
Q Rooeth House, Andrott. 

ohal 	 years, S/o. Kidave A., 
I o 	ndr': tt. th'anal -!'use! -  A 	o Pan: 

'Khair,.agcdJ'2 years, S/b. Muthu, 
Puleenakeel I4bu-se-, Kavaratti. 

A'bdulbari, aged! 3-4 Years, S/o. Hamza Koy, 
M . 00q,4 ~ jjA0`u -s'q', Amiqi- 

Kbya' 91" 44 ~e:-ar5 t, S/o. Pookoya, 
Mee'liiche'ri House Amini. 	 Applicants 

6` 	§r1: i`k-.B1,-  Gdng~ts̀ h) (By Ad Iv,  ca e: 

Versus 

The Admin7istratpr,., 
'n i 	oh ~ of the Uhion Territory of Lakshadweep, 

K~varatti-682. '555. 

Dir6ct6i': 6f1:'Pa'h'chayats" 

n  ion Territory of Lakshadweep, 
5 2'' 5~ 5 

qfti 	
.t!,!ofA9r'cultUre, Union Territory of Lakshadweep, P, 

"by its Director — 682 555. Vdr 	i '~-qprqse -e 

Vi-1-1a 	et'I'') Panchlayat, Andrott Island, ge 	p 
rp,presqnteol, by 'its E ~e~,utive Officer — 682 554. 

 
K a va ~t fl - Is'l a~ n: 	-6: 'r 	n t e d b y i t s p 
EXecutive dffi`~"er:  4'682`555. 

Vd'h'a 
I 
 gd ­.(0'.,qqp) P cl an ~,~.,yat, 

-te "t" d A P. 	j -ritpr..~s 9 e, by its 
Respondents 

(By A&v!qc~t&.' SN:..S.j -dha is hn an) 

47. ON369/2013' 



aged'42 years';,S/0. Saye~d Mohammed, 
V1.1il i a 	ra 1 -1 Q 6,§ e A d If n rg, 

~p 

'br ago. *4 years, Sayed Ismail, 2. 	MOhammcd~ N::-~s~ :, 	d 
Use, Andrott`; ~ 

3, 	M hanlTned:f1us' -salh A 	48 g q - years, S/o. Nalla Koya, 
P  all'' 6" "U.s!" e Andro"ib; i.  p poi-a' 14 :  

Kunhiseethikoy- '.A, aged 5, f years, S/O. Muneer, 
d ott Puth'iyath Nouse., An 

C.  eriya bya ~-~age~-d .32 ~-oars, S/o. Nallakoya, 
p e ru,  m 

. 
4tly I I se, And. ~ ! t. Pt 

No'O'rdl Arneeh- aged 3:6 years, S/o. Shaikoya., 
Pandath Pwh- ~.y;  Pura House, Andrott. 

I1am/-akoy~ a,:ag-,e`d 5-2 ye','ars, S/o. Koya Kidave, 
Chekka'rak.kad lqbu:se,, Xhdrott. 

P Y, 
Wharhmed - Kaslifn 'age'o 37 years, S/o. Aharnmed, 
Ay6ada C`hett~ 1-4ouse ndrott. 

9,161~ i, 
- d 313 y s' S/o. Nalla Koya, 

	

an 	e 
A Nnn i 	Ouse, -ndrott. ~a 

04~g~aip digbd 30 years, S/o. Pookoya, 

	

aka. t. 	t 

NAbha'rhm ed k!h~!irn A. 'led 39 years, S/o. Yousuf, 1 ,ag 
AiTil-nelath 171008 ~6,'Atnclrott. 

O'o: ~ '61r '<'.o ~' .y'a-' ~a-"g- ed. ,4'5 yca,r`s,'-;S/o. Sayed Koya, 
K6n'hef:  I-Totf-w~-- Nh7,droft-'i; 

a 9, he e` : 	 (o' Koygn.ma A.  
Nfi-daioth;,  ous 	p- rott.: ~4 

1`. ,:6h'Yj'%bed1S!h,' III ageU P4 , : a 	. ears, S/o. Thang Koya, 
Pokkada'.House, Andrott. kee, eryj ~ ,, 	in) . 

'6d 32 veafs, S/o. Koyamma Koya, ifhthaib.p-dhin, -$, , a 

$ 
 i'j~ 1~ 	

-~ktfi ,Pa dipura, Andrott. Za inte "VA 

an Ald,:agecl 27 years d 	 S/o. Kunhiseethi Koya, 6ha6~.th6 
Pluthai-phlad-aft. Apq~e ~Anclrott. 



0 .71 

L~ ou abi K: C. P.'.: i:~ .  -,-d 29iyears, D/o. Attakoya, 90 
K!o d 	-u%,  Ch6riyapure House, Andrott. 

-years, S/o. Sayed Mohammed, M~ofi ~ Miii,~ d.::Kl"a ~~-i' ~-.n,', :6~gt 43 
P  --.ap .. ;'tFI ­P~ei~ 'OU SO- 11 1 ;, 

Kateem—a-'e. -'-'2',8..~~y~ .~,'.,,6t ~-!.., $'/6.;'Koyatnfnakoya, 

Applicants ra.:Tbuse 	i,dllfi Ar 

(By Ad~ 	S,., 	 'h). 

V  -Sus er 

I 	T
. 
 he Ad-f-nin i~tratcir, 

Adniinistrafibii'of the-  Union Territory of Lakshadweep, 

D14'e, ictoi- qf'Pan:'y'hayats,­ ` 
'D.6'0'ai-tiii-ent'6t:~P~ nclia~"~ts, 
.Admini-stratI611 *Ofthe Union Territory of Lakshadweep, 

'KaV;,ai-A6 Z;6S2!555-- 

ViN 	 yat, Andrott Island, 
.f'epr'es.e%ii'tO. -!:!b, ,~' ,',,T.t'8 ~ ERe'~ "u"-tive Officer — 682 554-. ~. 	Respondents 

(By A-dv'' 
0c 

 ate: Sri S- , kadhaktishrian) 

48. 	- - ,3 -7(.),/2,  

'0­0' b':a~&k&!`!1 ~,4ged 3:5 years, S/o. Ukkas, 
Kulih'biyod'al4biuse, Ka,varatti. 

af 	"6 y i, S/o. Hamzath, sth"!  a ava,&3 	eat 

KeNaratti. 1. 	F 

S/o. Koyamma, ;Z~~S4 
b; 	

"d 	Kiva* atti. r 

y. ajneen4;,.a.pdJ0` "ars, D/o. Khamar Khan, 
'S,  

di -nab! 6daNdase: Kav'aratti. Y 

A '§habi ~g--`6-4 :;-36 y~ars, D/o. Hamath, Y 
Iq . Kavaratti. 

16:.~ e-~rs, D/o. fbnu Maja, 

'~ars,.D/ci. Hamzath, q yie 
10 U S 



Kasmi, 

Abdul Khader, 
Applicants 

I 	The Administta-Wr, " 1! 
Administration:6f the Union Territory of Lakshadweep, 
Kavarattl ~ 682.55; 5. 

layats! Director 01,  ll ~ n~cl 
I ).cpa 11111c II t: OF Fanchay'ats '  

A d rri~ i q 'istrati Oil of the U hion Territory of Lakshadweep, 
.1~~a :v la'r'atti —.682::555. 

Direct rate 	 Health Services, q 
Union."I"etrif 	of flak'shadweep, Kavarathi, 
l~ .eiDi - esciit~ d:by"i't,.~ .Dir6ctot -  — 682 555. 

ViIjagg 	Pa.richayat, 

Kavaratti 	represented by its 
1 ~'xccutiv 

e 
 0 111 (,~.c r — 6 8 2 5 5 5. 

VII-laoc (Dwee :) Panchayat, ~ .p 
Andrott-Is .1and ' !ifepl`e ~ented by its 
F  x" t *,e 0 1 .  '0: 	682 554. 

~
i cCU IV 	I - 	 Respondents 

(By Ad ~~ ;O` c'a.t"e:" Sri ~ S'.'Rad'h k ishnan) 

49. 	OA' ~' 1  7'J 2  0 :11 

1), 	i 'ed: 3 y 	-s, S/o Kunhikunhi, Nascef,, 	5: ' eai 
Kavaratti, 

1"...E.Nallseer alge''d 3~  years, S/o Harnzath, 
K'a'vardti,i. 

'a& 34 years, D/o Kunhi Koya, 

ouse, 1 
9  ~

upj.-pqa ~jl 	1,C paratti 

4. 	 . - aged 36;ypars, S/o Muthu Koya, 

V d ka' rafii 'OP I  ~1~ 	ya 	1. 



I--,  

Shahana Beeg.11111"aged, 2 -4 Ye. ars, D/o Ali, P 
I ~ am, Ktc~va 11i6kk Me a: 	 . ~ atti. 

S U: I~ i; 
I 
 Lbi a&d 43 vegs ::b/o Koj a h, 

p~j tljj ya 1-1 I%a~ ' 
! 
"'Kav a ratti 

AbdUl RaZ ~ 	
ullakoya, ,y,.- -ars, S/o M 

Sa ra b I y 0 d a FlOvse, Kavkatti. 

(By Advocate: Sri K.B. (Jungesh) 4-  

Versus 

Adi-ninistratidn'Of tilt 

Union TciTft,01Y ~ 01 - 	k",hadweep, Kavaratti 

Departmcnt ofAnimal Husbandry, 
, i t  I  of Lakshadweep, Kavaratti Union Ten 6."Y 

i rectO r. rc, presented bVjts 

i -ectot ol'Paftchayatls." 

Adm 1n1'~ trat10- n:0'rd1e 
Union Ter ~ i!tory. ol-  Laik ~shadweep '  

Kavaratti, 

vill ~im (Dw , eep) Panchayat, 
an ..- - r vp i "e'&nted by its k~vaiatti sl 	's 

(By Ad-v'6&a'te:' sri.,;S. Radhalaishnan) 

50. O.A N  6.  ~  1-72.C—f 

.j,inialudh~een 'S/o Abd Ila U.C. u 
M Licil akk 1yoda 1-1 
Kadamcit. 

(By AdV6cate mr~ K.11 . (. falt'T esh) 

eu's-us 

t  01-, I s4 1"'a 
U111 ion Territory 

o 	 '14&v"a',rathi — 682,555 

(SeNic-es ? 	Thel)':recto'r 

A d 11, i i 's 1 , tra tion f ;e Union Territory 

0 

Applicants 

5 

6 

7 

Respondents 

Applicant 



.6 	 -,75 

of Lakshadweep (S-,ecretariat), 

Kavaratti — 682 555. 

3. 	Department of Weights & Measurers 
Union Tc~rritory of ~ Lakshadweep, 
Kavarathl — 682 555. 
Represented by its DiPector. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. OA 373/2#13 

I 	AbdUl Saleem, age'd 32 years, S/o Nallakoya, 
Ummer-thakkuda House, Andrott. 

M.M. Mobarnmed lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I 	The Administrator, 
Administration ofthe 
UnIonTerritory of Laks .hadweep, 
Kavai-atti.-682555 

Director of Parichayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavai-attl,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep', Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department or Environment & Forests, 
Andrott-682 554. 

5.' 	Village (Dweep) PancHayat, 
Androth Island repte-sented by its 
Executive Offi-~,eT-682 554. 	 Respondents 

(By Advocate: Sri S. Radhaksishnan) 

0 
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52. 	O.A NQ. 380/2,01.3 

Nasar P. Muhammed Nasar 
S/o. Nallakoya, 
PLIthiyath Hou-se, AiTdro t.h island 
Union Territory of Lakshadweep — 682 55 1. 	 Applicant 

(By Advocate Mr. 	Bineesh) 

Vers-us 

The Administrator, 

Union Territory of Lakshadweep, 

Kavarathi Island.— 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (,Secretariat Establishment Section), 
Kavaratti Islan-d — 682 555. 

Director of Parichayats 
1Jnion 

;~ 

Ferritory of Lakshadweep 
Kavaratti Island ~ 682 555. 

4, 	The Director 

Agricultural Dep8vti-nerit 

Union Territory of Lakshadweep 

Kavaratti Islarid — 682 555. 

5. 	Plant Protection Officer 
Office ofthe Plant Protection Officer 

Androth, Union Territory of 

Laks hadweep.— 682 557. 	 Respondents 

(By Advocate Mr. S'. Radhakrishnan) 

53. 	OA 38-1/'2013 

1 	13. Saidali, S/o late Mohammed Koya 
Palliyachetta, Bandayan -i House, 
Agatti Island, Union Territory of Lakshadweep. 

K. MLiharnmed Raf6ek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkasid'iy

,  Oda House, Agatti Island,, 
Union Tarilory of Lakshadweep. 

3. 	K.G. Jarnaluddin, Aged 40 years, 
S/o late'Urnriner, Mariyathoda Kandawargothi House, 
Agatti Island, Union Ter ~ritory of Lakshadweep. 
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4. 	'r.K. Sarommabi, Aged 36 years, Wo late Kunhikoya 
Keelaillam 'I ~hekke ~elapura House, Agatti Island, 
Union Territory of'Lakshadweep, 	 Applicants 

(By Advocate: Sri N. AmIkurnar) 

I 	 Versus 

I 	The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

2. 	The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union.Territory of Lakshadweep, 

The Director of Panchayat, 
Department 01"Panchayat, Kavaratti, 
UnionTen4itory of Lakshadweep. 

The Executive Officer/Special Offircer, 
Village (Dweep) Panchayat, Agatti Island , 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territa ~y o'f Lakshadweep. 

The Social Wel'Tafo Inspector, 
Women & C'hief De ~velopment Office, 
Agatti Island, 

Union Terri.tory OF Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhaluishnan (R. 1,3 to 7)) 

54. OA 384/2013 

I 	IshaqUe A,C., aged 35, S-/O. Junies T., 
Bus H .elper, Di ~-trict Panchayat, Kiltan, 
Residing L~t AlUkkala Chetta House,- 
Kiltan Island, UT off-akshadweep. 

2. 	Abdul Ra ,~ak K.C., aged 37, 
S/o. Kasmikoya P.P., Bu's Driver, 
District Panchayat, Kiltan, 
I ~esiding at Katticheaa House, 
Kiltan Island, UT of Lakshadweep. 



3. 	Noorulla S.M ~ .,,, aged 39, S/o. Late P.S. Kunhimon, 
Bus Cleaner,. ~

;
,̀!District Panchayat, Kiltan, 

Residing at Shife Manzil, Kiltan Island, 
~ 	~ i. 

UT of Iaksha"dweep.. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
tfl' of Lal<shadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administi-ati6n.of UT of Lakshadweep, 
Kavaratti — 6 82 555. 

Chiet.'Executive Officer, 
District Panchayat, ' Kavaratti — 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathall P.P., aged 33 years, S/o. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

A. Ismall, age,d 45 years, S/o. Eassa, Andrati Yoada, 
Amini Island', ' Union Territory of Lakshadweep, Pin — 682 552. 

Khalid Unnam, aged 40 years, S/o. Mohammed Puthumamachetta, 
Arnim Island, Union Territory of Lakshadweep, Pin — 682 552. 

4, 	Moosa Peechandam, aged 38 years, S/o. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory ofl-akshadweep, 
Pin — 682 552. 

Amanulla A.M., aged 33 years, S/o. Ku-nju Koorui-nel, 
Amini Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

~ f 
Khalid A.P., aged 35 years, S/o. Allmoharnmed, Allyachetta, 
Arnini Island',.. Union Territory of Lakshadweep, Pin — 682 55. 

Jafeerulla P.C., aged 25 years, S/o. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lak.shad weep, Pin — 682 $52. 
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Abdul Salarfi':A., aged 38 years, S/o. Khader Thottanada, 
Arninipura, Amini Island, Union Territory of Lakshadweep, 
Pin — 682 55 ~ '. 

Noorul Hassan K.K., aged 38 years, S/o. Abusala Kochu Kannada, 
Kallakakkat, Arnini Island, Unio n Te -rritory of Lakshadweep, 
Pin — 682 552. 

Jalal B.M., aded 31 ye-ars, S/o. KhaderT., Bahija Manzil, 
Thattanoda, Arnini Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

Najeeb A., aged 3 1, S/o. Kidavu T.C., 
Ayeshera, A.i -nini Island, Union Territory of 
Lakshadweep,. Pin ~ 6182 552. 

Nal'cesath U., aged 35 years, D/o. Eassa Kottappura, 
Unnarn, Amin. 1 Island, Union Territory of Lakshadweep, 
Pin — 682 552. 	 Applicants 

(By Advocate: Sri Shiraz B'hava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi — 682 555, 
represented by its Administrator. 

2. 	The Director of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi — 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union 

'- 
Ferritory of Lakshadweep, Pin — 682 555. 

4. 	The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin — 682 555, 
Represented ~y its 1---xecutive Officer. 	 Respondents 

(By Advocate: Sri §~~Radhakrishnan) 

56. OA 388/20,13: 

P.P. Arnanulf 
' 

a, aged 38 years, S/o. Sayed 
Mohan-imed PX., Puthiya Pandaram, Kiltan. 

? 	Mubaraka Banu, aged.  27 years, D/o. Ibrahim, 
C. Lavanakkal I-louse., Andrott. 
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3. 	K. SajeedkhaP, aged 26 years, S/o. Cheriyakoya, 
Kunnel House, Arnini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adininisti of, 

AdininistratiO of the Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration,  of the Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

Department of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director — 682 555. 

Assistant Settlement Officer -, 
Amini Island - 682 554. 

Village (Dweep) Panchayat, 
Kiltan Island,'reprcs -'Onted by its Executive Officer-682 552. 

Village (Dwe -ep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dwee-p) Pa-richayat, Amini Island, 
represented by its Executive Officer — 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/20,13 

I 	C.N. Abdul Hak-eein, aged 38 years, S/o. Koya, 
Cheriyannal , Ial House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, S/o. Pookoya, 
Karupathailla't -n Flouse,,Kalpeni. 

K.K.Sadique,Ali, aged 44 years, S/o. Mohammed C.P., 
Konhankakk.a' i 

 da I-lobse,Kalpeni. 

C.N. Habusab'i, "a, 	5,0" years, D/o.._ Attakioya, 
Cheriyannallal Rouse, kalpeni. 

Flameedabi, aged 41 years, D/o. Ramalan, 



Pakkath House, Kalpeni. 

A.T. Sheeinabi, 42 ye-ars, D/o .. Harnzakoya, 

Athanarn Tho't..tam House, Kalpeni. 

A. K. M uth u bi': : a ~:~ ged 53 years, D/o. Cheriyakoya, 

Alikakkada House, Kalpeni. 

K.K. I-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 

Kandamkalarn House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Salcern M., aged 34 years, S/o. Moharnmed A.K., 

Manjiyanam I-louse,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Moharnmed K.P., 
Mayamkakkapura I-louse, Kalpeni. 

Flurnalrath R', aged 42 years, D/o. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. Yussaf K.V., 
. Chadachiyoda I-louse, Kalpeni. 

B. Abdurahiman, aged 49 years, S/o. Muhmed M., 

Beerandhoda I-louse, Kalpen-i. 

K.C. Abdul Laffar, aged 38 years, S/o. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, S/o. M.P. Khader, 
Maral House ~

.  , Kalpeni. 

M.P. Hajira, aged 36 years, D/o. K.P. Moharnmed, 

Mayarnkal(kepura House, Kalpeni. 

C.G. Naseema Beogarn, aged 36 years, D/o. Harnzakoya M.K., 
Cherlyachaman Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/o. Aharned Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya, ~~'aged 33 years, S/o. Chariyakoya E., 
Kofiyaja House, Kavaratti. 

2L, Hussain All, aged 35 years, S/o. Nallakoya, 
Chettipura House, Kavaratti. 



"It 0`4 

r~ 
	

E. 
Jaffer, aged 
	

years, S/o. Hasan T.P., 

Kaladi Hous~li.Kavaratti. 

Basheer, aged 36 years, S/o. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 

Theklapura House, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninarnel I-louse, Kavaratti. 

Rahmath, aged 38years, D/o. Mohammed P.V., 

Alachaoppa6 House, Kavaratti. 

Raziyabi, aged 33 yea:rs, D/o. Ali, 
Kunnurnpurarn House, Kavaratti. 

Sham sliadbeegurn, aged 31 years, D/o. Kuttiyammed, 
Kunnarn 1--louse, Kavaratti. 

Jarnecla, aged 37 years, D/o. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

I-ilar, aged 28 years, S/o. Ahamed A.P., 
Kadapuratha i ., I'l am, Kavaratti. 

Noorul Arnee*h, aged 33 years, S/o. Sayed Buharl, 
Palalam I-lou§ .e, Kavaratti. 

Abdul Rasheed, aged 23 years, S/o. Hasainar, 
Umbiyapura lio'us-e, Kavaratti. 

1--lussain B., aged 43 years, S/o. Kunhi Kunhi P., 
Biranthoda I-louse, Kavaratti. 

Mohami-neciall"I".1-1 ., aged 35 years, 

S/o. Aboobac,ker K.K., ,rhekkilapura House, Kavaratti. 

Sajid Khan, age'd 39 years, S/o. Sayed Koya, 
Edanilam Ho-dse, Kavaratti. 

Jassin C., ag6~ 33 years, S/o. Ali K.P., 

Chonarh House, Kavaratti. 

Mohammed Rafi, a.g&d 37 years, S/o. Ha:fftzath Haji A.P., 

Molokepura Hous ~e, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikom, Afnini. 

Abdul Rahee ;rn, aged 34 years, S/o. Abdu Rahiman, 
Aynepura Flo6se, Kavaratti. 

Mushin, aged,,39 years, S/o. Nallakoya, 
Kuttith,ayapur.'a House, Kavaratti. 

Akbar T.P., aged 33 years, S/o. Kidave K., 
Tharammakepara House, Kavaratti. 

Faizel Hussain, aged 37 years, S/o. Shahul Hameed, 
Palamkal(kada. I-louse, Kavaratti. 

Najumudeen P., aged 36 years, S/o. Shamsul Noor, 
Pallicahain House, Kavaratti. 

Shihab, aged ; 35 years, S/o. Kunhif -noideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, S/o. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, S/o. Khader, Again House, 
Kavaratti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.I., aged 3. 3 years, S/o. Attakoya, 
Mukriya Illain I-louse, Kavaratti. 

Kadish a, aged 44 years, D/o. Ukkas, 
Umbiy 4pura House, Kavaratti. 

50.- 	C.P. Abdul R.a.7ak, aged 42 years, S/o. Mohammed, 
Cham"athapura House, Kavaratti. 

K. Abdu'l Rasheedu, aged 42 years, S/o. Hamzath, 
Kunhibi.yoda, House, Kavaratti. 

C.P. Raheern, aged 31 years, S/o. Hameed, 
Chandipura I-louse, Kavaratti. 

M.T. P. .. I-labedb ka.Nman, aged 43 years, S/o. Khalid, 
Melathiruvathapara House, Kavaratti. 
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54, Moominath, aged 37 years, D/o. Kidav, 
Neliyampura,Hou ~se, Kavaratti. 

Flatima,. aged,35 years, D/o. Koyamina, 
Thaleeke 	a~, 

. 	
, Kavaratti. pur .14ouse 

Sayed Abdul Raheern, aged 46 years, S/o. Haj i Sayed Shaikoya, 
Ummarmanodda House, Kavaratti. 

Abdul Reheern, aged 30 years, S/o. Harnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Harnzath, 
Ullkanapura Iq-ouse, Kavaratti. 

Sayed Abdul Jaleol, aged 39, S/o. Aboobacker, 
Puthiya Kunna 

. 
nikalarn, Kavaratti. 

Muhsin, aged 38 years, S/o. Koyafnma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, S/o. Cheriyakoya, 
Ecianilam Flause, Kavafatti. 

Mariyornmabi, aged 36 years, D/o. Mohammed, 
Kattikularn Flouse j  Kavaratti. 

Mohammed Shafi, aged 33 years, S/o. Aharnmed Haji, 
Pakichipura House, Kavaratti. 

Mubeena, aged 23 years, D/o. Sayed Poo, 
Nei iy ~I~ppara J406-9e, Kavaratti. 

Salma,'aged 22 years, D/o. Cheriyakoya, 
Vaciakill.a Pura House, Kavaratti. 

Muhammed,aged 32 years, S/o. Attakoy'a, 
Vadkilapura, ' Kavaratti. 

Sairabanu P.E-. ,, aged 31 years, D/O. Sayed Shaik Koya, 
Madal Hou -se', Afftin'i. 

Mohammed Ali P.M., aged 27 years, SJO. Harnza, 
'ini. Puthiyq,ManZil, Arn 

Cher.iy'akoya,-;!agc -d 41 years, S/o. Abdul Khader, 
Pandar'..a.rn I-louse, Amini. 
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Cheriyakoya:M.C., aged 32 years, S/o. Hameed, 
Melach'e'taa House,Kadnnath. 

Shafee.V.P., aged 39 years, S/o. Ismail, 
Vadakkilapuia House, Kadmath. 

Fazeerali N.M., aged 25 years, S/o. Kahalid, 
Noor Mahal, Kadi-nath. 

ShahUI Hameed, aged 21 years, S/o. lbrahirn, 
Melachetta House, Kadmath. 

'74. Najmudeen P.N., aged 28 years, 
S/o. Cheriyakoya, Puthiyathanoda House, Kadmath. 

75. Mohammed Iqubal, aged 46 years, S/o. Khader, 
Attalada House,Androth. 

76. ,  Muthubi AX aged 42 years, D/o. Muthukoya, 
Appurakkat House, Androth. 

Fla.iarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal I-louse, Androth. 

BadarUdheen Koya A.B., aged 38 years, S/o. P.S.J. Thangal, 
Aliyatharninada Bithathabiyyapuram House, Androth. 

Asn-iabi, aged 38 years, D/o. Koyamma A., 
Mayyai-npokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhar'a., aged 38 years, D/o. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, D/o. Yousaf M.P., 
Acharni-nada House, Androth. 

Khaulath L, aged 38 years, D/o. Nallakoya'r., 
Lavanakkal House, Androth. 

BalhaT., aged 37 years, D/o. Pookunhikoya, 
Thailath Hou se, Androth. 

Rahamth P., aged 42 years, D/o. Koya Kiadve, 
Pathada House, Androth. 
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40 
Naseera Banu' M.K., aged 40 years, D/o.,Kunhi Koya, 

Moolal~~W Hous:e,An;droth. 

Kadees
, 
 komm'abi L., aged 40 years, D/o. Seethi M., 

Lavanakkal House, Androth. 

Sarommabi T,. 
- 
aged 43 years, D/o. Aboobacker, 

Thacher'y. House, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyarnma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 

Thachery House, Androth. 
i 

Habeebath A.., aged 42 years, D/o. Muthukoya K.K., 

Ayinainmad ~a' -House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 

Puthammadam House, Androth. 

Ramlath Beegum ~, aged 42 years, D/o. Sherukunhi, 

Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 

Makket, House, Androth. 

Safiya, ~,,M., aged 39 years, D/o. Nallakoya M., 
Mathif'.,'.-House, Androth. 

Rahil M ~., aged 39 years, D/o. Nallakoya, 
Mathil'House, Androth. 

Hussain P.P.-, !  aged 45 years, S/o. Aboo Sala, 

Poovinapura,House, Androth. 

Attakoya, aged 56 years, S/o. Asainar K., 
Attalada'House, Androth. 

Hussain,.E.K., aged 48 years, S/o. Seethikoya, 

Edayakk 
, 
at House, Androth. 

s, S/o. Kader P., Sayeed.' ~ oha'fn.tnd Koya L., aged 54 year 

Lavana-k-kal House, Androth. 



Hussai~n K, aged 50 years, S/o. Sayeed Bhkari T.M., 

Kunha-shada;.-Ifiouse, Androth. 

lsmqil ~ ~aged '40 years, S/o. Lava Burhikage Moosa, 
K u nn-u im' a n g ol House, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohami -ned, 

Pathada House, Androth. 

Pookunhi, aged 31 years, S/0- Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Moharni-ned Hussain, aged 35 years, 

S/o. K id.a.ve, Mood arn Pura House, Androth. 

(By Advocate: Sri K3. Gangesh) 

Versus 

Applicants 

The Adininis.trator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director offlanchayats, Department of Panchayats, 
Administration ofthe Union Territory of Lakshadweep, 
Kavarqtti - 682 555. 

Direc-,~~6il,'Depautment of Labour and Employment,. 
Adin'.T`01stratiq'n of the Union Territory of Lakshadweep, 

K a v a ra f.ti - 6,82 555. 

Department of Education, Administration of the Union Territory 

of Lakshadw 
. 
eep, Kavaratti, represented by its Director - 682 555. 

ritory of Department of Agriculture, Administration of the Union Ter 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Department of Women and Child Development, 
I-!, 	. , 

Ad imstration of the Union'rerriWy of Lakshadweep, 
Ka .~f f'~,i represented by its Director ~ 6 182 555. 

itory of Department of Fisheries, Administration of the Union Terr 
- ~~'Kavaratti, representedby its Director - 682 555. Laksha weep ', 

Department o' . f Animal Husbandry, Administration of the Union 

Territ6 
. 
ry,of L, a.kshadweep, Kavaratti, 

represented by its Director-682555. 



... ....... 

Lakshadwee' Khadi arid Village Industries Board, P 
Kavarat ~ti, refr6serited by its Chairman - 682 555. 

Revenue Su ~. "Divisional Officer, Kavaratti Island - 682 555. 

11 -. 	S u b -D i ~v'i §4o -  at Officer,,  Amini Island - 682 554. 

Assistan ng,ineer, LPWD Sub Division, Andrott lsland ~682 553. 

Lakshq:Ae~'District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer - 682 555. 

Village (Qw~ep) Panchayat, Kalpe -ni Island, represented by its 
Executive Offic-er ~ 682 55 1. 

Village (Dwee-p)'Pa:nchayat, Kavaratti Island, represented by its 
Executive OMicer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

Vill age (Dweep) Panchayat, 
Kadaml'at,"h f8l*and, represented by its 
Execdl.k`*6 Officer - 682 553. 

18, 

	

	Village (Dwe. ep) Pa.nchayat, 
Androth Island, represented by its 

x e c U t 
. 
ive Officer - 682 552. 	 Respondents 

I [By Advocate: Sri S. Radhakrishnan (R 1 -8 & 10— 18)1 1  

58. OA 392/2-01-3 

Hus§aih, S/o. -Aboosala, 
Sara~ffi 4p 9  .,,, padq: -(Konchukakada) House, 
Ag~t~~I~ 	 working as Cleaner, 
RGS146~*pit? ~ -, A;gatti. 

Shuk.o.or 8/8 late Kidave, 
Pakrun`16panb,da House, Agathi, 
11 ~esentl 	a~s Cleaner, y wq,r 
RGS Hos

. 
 pital., Agatti. 

J_atheef, S-'j 'Att 

	

0 	-a- 
Kalkandi dA F!''' . ., 	Yb .. 	ouk, Agathi, 
llres~ndy wdrki-n-g- -a' Cleaner, 

S  RGI SJ-10 ~pq, 1, Agatti. Ji, 



Harneedath, D/o Koyassan, 
Aynepara House, Agathi, t 	: 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Subaida, ~ 'D?®r ,~.' Mohamed, 
Kulalioda 1-10use, Agathi, 
Pres.eptiv. - .w"q*'r'.k, mg as Cleaner, 
RGS Flospita ~,~ Agatti. 

Hajara, D/o late Hyder, 
Beepapacla House, Agathi, 
Presently working as Cleaner, 
RGS I-lospital,,Agatti. 

Sheernabi, D~o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital,, Agatti. 

Abida,.D/o I-larn.eed, 
Makl"'Iijv'~'achoda House, Agathi, 
Presen'fl.y working as Cleaner, 
RGS Flospital, Agatti. 

9. 	Sulail~ la, D/o Mohamed, 
Koylarn Hous 

. 
e, Agathi, 

Presently working as Cleaner, 
RGS Hospital, Agatti. 

S LI I'a 
. 
iman, S/6 Harnza, 

Kafan'i,tki : ~,ihiyoda House, Agathi, 
preslcf) -h~~' , ,wo.rking as Cleaner, 
RGS .1-lospital, Agatti. 

maharno6d i ,~S/o Koyassan, 
Arn 

I 
 pe r 

i 
 p 1 y House, Agathi, 

Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/c. Abdurahirnan, 
Mariyat 

I 
 h.oda House, Agathi, 

~ ii' 
Presently working as Cleaner, 
RGS fi6spiwl, Agatti. 

AbU ~u  tpna'~! , S/o late Hamza, 
me 	arn 14puse Agathi, 
PI-d§ 	'%v6fking as Dhobi, 
lws ~~Fjqsp4i,. Agatti. 

C '' 

I" 
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14. 	AbdUl.16der,'S/o Urnmer, 
4,'Jliouse Agathi, 

Pms 	R.ing.as  Dhobi, 
RG 	It;  Agatti. 

	

15, 	Abdul,la, S/o 1;.' halid, 
Kandavar Gothi House, Agathi, 
Presently; working as Cleaner, 
RGS Hos 

. 
pitat :,, Agatti 	 Applicants 

(By Advocate: Sri .  R e ~ Ramadas) 

Versus 

The Admini'stri ator, U 	
f Lakshadweep, mO ~)_, -,.Ferritory o.. 

Ka 

, 
va~ 

 , 
0,il 	8:2!5  5 5 

The,' .Chajrpe ~ On, . 
vill ~ ' : ~~(Ow6e'p) Panchayat, 

Ag4ttijsland ~ ''Union Territory of Lakshadweep 682553 

-in charge, The Wdical'Officer 

Cornhiu: mty ~'Iealth Centre, Agatti Island, 
Respondents io  

un ,, : ­ n Territory of Lakshadweep 682553 

(By Adv 0'6~fe!i:$-ri.S. Radhakrishnan (RI&3)) 

59. 0 A:,. 39X2 0 13 

CA, 	y 'age - q ~ 	 d 44 years 
S  S11- Qti. ki-reyamm /b, 	 akada House, 

Kadaniat.k ki'lled Labourer, 

Office 01- 1 the'.Assistant Engineer Electrical, 

-Eectri~da: f-Su b Division;Y Kadamat. 

K.P.4 .1;a'fl~ud,dee,n, aged 41 years, 
S/o I-N616ed',,Madkinachetta, Kattipura House, 

Ski I led., ~L'dl*urer, 
Offic6 ~ `b'~Ahe_-  Assistant Engineer Electrical, 

Division, Kadamat. 

K. 	 ; aged 3 1 years ,, -  S/o late Nallakoya 
abourer, K 	 ouse, Kadamat, Skilled L 

ssistant Engineer Electrical, 0 
1 ~ 1 	Division, Kadamat., 

a 13;M,. A-'§ :  dulla:, aged 42 years, So Hameed Melachetta, 



B i rJ yohl III Li6011-10U 8e,. Ka.damat, Skilled Labourer, 
Of~ic~ e 61..i.11'2~ 'Assistant.  Engineer Electrical',.. 
Electrical Sd Division, Kadamat. 

5. 

	

	K.P.-'_Kqnhik6.ya, aged 41 years, S/o late Hassainar 
Keela6h erry , i4 ouse, Kadamat, Skilled Labo.urer, 
Office 'of the':Assistant Engineer, Electrical, 
Electrical'SI-Ib,:DiVision, Kadarnat. 

(By Advocate: Sri. R. Sreeraj) 

I . 	The Administrator, 
Uniofi"I'erritory of Lakshadweep, 

Kavaratti-682555. 

0 2. 	The Director', f Panchayat, 
Department 6f Panchayat, 
Administration ofUnion Territory of Lakshadweep, 

Kavaratti'- 682 555. 

Applicants 

The Chief' Executive Officer, District Panchayat, 
Kadamat-682 556. 

The A4,sistant Engineer, Electrical, 

Electi -i&'al Sub Division, Kadamat-682 556. 

Th'~ -C ii-person, 

Vill I  jnl)-w4o Parichayat, Kadamat-682 556. 

(By Adv c 	i 	Radhak-rishnan(R 1 -4)) 

60. OA 39*4/N'0 

U.P.)a,j.i-ia.l',; , -S,./o C.O. Koyarnma, aged 39 years W  
WOI-kifi,A A~-  S~ killed Labourer, 
Anii-nal Hu', 6a:  ndry Unit, 

Lin' ion ;R,~-Jjj~pry -of Lakshadweep, Kalpeni-,682 557 
and re'§id ~fqg pit Urnprampappada House, 

"I 	a -682 55 I,,,  all J-D e 1 	
1. 1 ii 

d 	.7. 

T.I?.Mq,0iuk-6ya S/o late M.K. Harnzakoyq, aged 43 years 

worlcifi'g ~'&s Skilled Labourer, 
' 	11i  " 	

i~ z 	I 	I 
Ahirri ~ [Fiusb~ndry Unit, 
Un ion Te'rrito. r'y of Lakshadweep, Kalpeni.-682 557 
and re,sidi:ng at Thithiyapada House, 

K-alp~e~ni Island-682 557. 

M. 	S/0 late M.K. Yousef, aged 43,years 
working! ~ s Q.~ sual LabOLII - er, 



Animal Husbandry Unit, 
Union.Terri'tbry, of Lakshadweev, Kalpeni-682 557 
and residing dtMan -chiyanam House, 
Kalpeni Islarid.-682 557. 

4, 	K.Oa~ N/10. .Iam) -ned Ibnu'Jaffer, S/o K.P. Sayed, aged 44 
yea 	,-kipg as Casual Labourer, ..rs ?  wo 
Ani-ffi—alIkisbandry Unit, 
Unibu T,erritory of Lakshadweep, Kalpeni-682 557 
and.'~e,§"idiiig: ~~'t:'I,'-ake~tchiyoda House, 
Kalpen 

. 
i lslan~d~.682 557. 

M.K. Naseer,,S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal I-lusbandry Unit, 
UnionTerritory,of Lakshadweep, Kalpeni-682 557 
and resid.itig..O-t.~ Maliiii](al~,cada House, 
Kalpeni.ls-lan~,cj-682 , 5'57... 

M. Kalam, S/o M.C. Muthukoya, aged 34 years 
woi*ki,n ~g as Casual.Labouf&, 
Aniiih ~:1,1-1~ii,s.bandry...,Un i  
Uni qn'; ~.t-oi-rIjtory..of, Lakshadweep, Kalpeni-682 557 Ij. 

idirig" ~g Maral House,, n 
K,a p" c"n] I S I C~I I I d 6 8 2, 5 5 7. 

Mo'ham.med Rafeeque, S/o V.K. Kojankoya, aged 45 
years, wo ~kihg as Casual Labourer, 

Animal H,us 
* b ' 
andry Unit, 

Union Territ6r.y of Lakshadweep, Kalpeni-682 557 
K and residing alt a rf-darnk .alarn House, 

K p- ai 

M'kuh' 4 4~k,.S/o I ate M. C. Ahmedkunj i, aged 47 years 
suat"Labourer, 

An 	H -'§bhndry .. Unit I 
erri or 	a 	 -682 557 '(Jnio.1.1 	t y of L ks,'hadweep, Kalpeni 

Maral—House, Kalpeni.Isla -  d-682 557. n 

K'.Q.-Abdub''S-al ~rn, S/6 P. Assainar, aged 39 years 
wOrking'.-as Casual Labourer, 
Animal I-.-ILm~.an'dry%:Unit., 
Union Terri f o~ r'~ of rLakshadweep, Kalpeni-6 82 557 y 
and residing 

' 
at,  Kakatchlyoda House, 

Kaipeni: 'I'slarid7682 557. 

P.P, ~ MuWiafa,,-, S/o late Sayedmuharnmedlcoya, 
.  

a 	- 47, g(4 	y. -ns -working as Casual Labourer, 
Unit, 



A 71  

a Umop ~ j',~~rritor o f Likshadweep, 
7 - - ~ ',: 	'Y 
4 1 ~ ` 

The,  Don, ectol-bf Panchayat, 

Departni. ent, 6f,: P nchayat, 
Administrati6n,of Union 'territory of Lakshadweep, 

Kavaratti-6825, 55 

The Chlef Executive Officer, District Panchayat, 

Kavaratti-6825.55. 

(By Advocate: Sri S., Radhakrishnan) 

Respondents 

62. OA  400/2013 

P.P. Sir'aj, aged 44 ye,ars: ,..S./o M. Subair, 
Nthiya'Pandarani House, Agatti Island, 
Union 'Territory of Lakshad weep 

Noushad Ali-, -- aged 32 years, S/o U. Sabjan, 
1,,eela'Sarami-na Pada House, Agatti Island, 
Union Territpry,ofLakshadweep. 

M. I : A . bdUl Na ser, aged 28 years, S/o M. Abdul Rahiman, 

Me~ 	

House, Agatti Island, 
Un 	',,,,territory of Lakshadweep. 

4, 	T.P' 11,  allid-, ~~aged 3,0 years, S/o Kidave , 
M +Iou se, Agatti Island, 

Uni .o6"Verritcry of Lakshadweep. 

_K.C.: Abdul Shukooi, aged, 38 years, S/o Kasmi, 
Kariyam-achetta I-louse., A .gatti:lsland, 
Union Territ6ry of-  Lakshadweep. 

M.P. Niz'amdddin, aged . 27 years, S/o M.. Abusala, 
Agatti1sland, 

tinion Terri't(!)ry oft-,akshadweep. 

B y A d v , 	C:r: S N. Anilkun-iar) 

Versus 

h  A,6'!-inisirator, e 
Union '.Territory of Lakshadweep, 

The.0-iairpersbri, 

Applicants 



W 
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Union,'I'crrit6iy of I-Ashadweep, Kalpeni-682 557 
and res,iding , at. Pokkarappada House, 

Kalpe~',i lslaildr682 557. 

(By A&6'~"d~~ si- i ~"', l Unnikrishnan) 

Versus 

The Administrator, 

Union Territory of Lakshadweep, 

Kavaratti.-69.2555 

The Director ol.'Panchayat, 
Department of Panchayat, 
U n ion 'Ferrit6ry of Lakshadweep, 
Kavai-attl,-O..82555 

The Chief Executive Officer, District Panchayat, . 	. 	T % .. 
Unioi ~ Terri,i6ry of Lakshadweep, 
K'avaratti,-682555 

The Veterinary Assistant Surgeon, 
Village Dweep Panch'ayat, 
Kalpenl-682 557 

(By Advocate: Sri S. Radhak-rishnan) 

61. 	OA 395/201'-3 

Sai ~61 Abid,  S/o Yusuf, aged 40 year s, 
C Ije ij. aAM' 11 : a 

1 
 la House, Kadamat, 

ic't Panchayat, Kadamat. 

A b ~ ': 6 1 1 :1 61,,' ~o o r 
, 
S/o Sayed Ali, aged 41 years, 

Ukkaya 
. 
chetta ~House, Kadarnat, 

Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/o' Nadeer, aged 43 years, 
Madurakarn I-louse, Kadamat, 
Helper, D istrict Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya,. aged 37 years, 
Keert~ i Mahat I-louse, Kadarnat, 
H 

I 
 C'I ­ p,.,qi1  Distri :bt Panchayat, Kadamat. 

(By Advo("'a ~~"'i': ri #~L~ Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



4 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-6825 -.5.1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
UnionTerritory of Lakshadweep-682551. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhaluishnan) 

63. OA  404/2013 

Nadirsha N.P., S/o Nallakoya P-V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 

Department of Science & Technology- Kalpeni Dweep. 

2. 	Affel'udheen A.K. - , 
S/o Cheril<oya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashiou's Kuria 
' 
kose, Sr.) 

(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory Of Lakshadweep, Kalpeni. 

The Chairpersoni 
Village (Dweep) Panchayat, Kalpeni, 

The Director of Panchayat, 
Department of ~'Panchayath, Kavaratti-682555. 

3 

M 

9 

9 

Applicants 



0 
4. 	The Director, 

Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI,3 & 4))' 

64. OA 406/2013 

M.P. Sh1habudheen, aged 30 years, 
S/o E.C. Moharni-ned Ali, 
Skilled Labourer, AniPal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office ofthe Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. OA 413/2013 

Asif Ajnad,,, S/o Bader, aged 26 years, 
Pathurni-nathoda (House), Kiltan Island, 
U.T. o Fl-aks had weep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) , 

Versus 
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I The Adn-iinistrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

2. The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

3. Director of Panchayat, 
Department of P anchayath, Kavaratti-682555. 

4. Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5. Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5)1 

66. OA 423/2013 

I Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya Illarn, Agatti.,, 

 Mohammed M 	aged 40 years, S/o Basha A.P., 
Moothami-nada House, Agatti. 

.4. HaEsath M., aged 46 years, D/o Ummer, 
Mootharnmada House, Agatti. 

5. Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

6. UrnillaT.P., aged 54 years, D/c, Khader, 
ThekkilappUra House, Agatti. 

7. Umi-ner C.K., aged 54 years, S/o Alif T.P., 
Chekkakkal House, Agatti. 

8. Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

9. Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



Is 
Saromma M., aged 39 years, D/o Harnza, 
Marlymhoda House, Agatti. 

Ashraf A.K., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada Flous e, Agatti. 

I I 	ShaFi'abi P.P., aged 36 years, D/o Harnza K., 
F'Uthiyapl,11-a House, Agatti, 	 - Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I 	The Administrator, 
Administrat.lon.of the Union. Territory of Lakshadweep, 
Kavaratti-682555. 

Director ofParichayats, 
Department of Panchayats, 
Adn-iinistration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director ofEducati6n, 
Directorate,of Education, 
Administration Ofthe linion Territory of Lakshadweep, 
Kavai - atti-682555. 

Village (Dweep) Panchayat, 
Agattl Island represented by 
its E'xcecutive Officer-682554. 	 Respondents 

(By Advocate -  Sri 	Radhak.rishnan 

67. 	OA 444//2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan.l .sland., 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Adn.-ii,nistrator, 
Kavaratti Island. Pin- 682555. 
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2. 	The Director of Panchayat, 

Union Territory of Lakshadweep, 

Kavaratti Island. Pin- 682555. 

The Chairperson, 

Village (Dweep) Panchayat, 

Kiltan Island. 

Union Territory of I-akshadweep, Pin-682558. 

The FIxecutive Officer, 

Village (Dweep) Panchayat, 

Kiltan Island. 
Union Tertitory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 

Electrical Sub Division, Kiltan 1.5land. 

Union Territory of Lakshadweep 

Pin-682558. 

(By AdvocaLe: Si 
. 
- 1 S. -Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I 	Hameed K,, S/o Abdul Rahman, aged 36 years, 
Keelazillarn 1-1) Kiltan Island. 
Union Territory of Lakshadweep. 

Working as Casual labourer in 

Lakshadweep Building Development Board, Kiltan. 

2. 	Saleem K., S/o Badar K, aged 28 years, 
KuttLikum (1-1) Kiltan Island, 
Uniori Territory of Lakshadweep, 
Working as Casual labourer in 

Lakshadweep Build,ing Development Board, Kiltan. 

I  -listil 	S/oMohai-hmed, aged 38 years, moot 

Pal(kiyoda (H) Kiltan Island., 

Union Territory of Lakshadweep. 

Working as Casual labourer in 

Laksha'dweep Building Developi-ne. nt Board, Kiltan. 

4. 	Ponl(Utti, S/0 POOkOya, aged 48 years, 
Surambiyoda (1-1) Kiltan Island, 
Union Territory of Lakshadweep, 
W01-king) as Casual Labourer in 

Lakshadweep BUilding Development Board, 

Kiltan, ~ 

Respondents 

Applicants 



m 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

'rhe Chairperson, 

Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep BUilding Development Board, 

Kavaratti. 

Director of Panchayat, 

Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhalu- ishnan (R 1, 3 to 4)) 

69. O.A No.  488/2013 

Salmath 

D/o. Sayed Koya 

Madapally I-loose 

Clictlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Vel-SLIS 

I 	The Ad.i.iiinistrator, 

Admin ~l 's'tration oFthe Union Territory 

ofl-aks~ hadweep, Kavaratti — 682 555. 

The Director (Services) 

Adi-ninistration ofthe Union Territory 

o,f Lakshadweep (Secretariat), 

Kavaratti — 682 555. 

Department ol'Science and Technology 

Union 'I"erritory of Lakshadweep, 

Kavara ~Lhl —~682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakr'ishnan) 

70. 	OA 4,92/2013 



1- 01 

K. Bushra Be'egum, W/o Hak .eem, 
Aged 27 yealrS, Casual Labour, 

f the 'Veterinary Assistant Surgeon, Office o 
Animal Husbandry Unit, Arnini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-larinarayan) 

Versus 

tinion of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 

-682555. ,  Kavaratti Island, Pin 

2. 	The Director of Panchayat, 
De 	t of Panchayat, partmen 
UnionTerritory. of Lakshadwe.ep, 
Kavaratti Island- Pin- 682555. 

3., 	1"he Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
L)nion Territory of Lakshadweep-682 552 

4. 	'1'he Chairperson, 
Village (Dweep) Panchay4t, 
Amin 

. 
i, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI -3)) 

71. QA -  409/2013 

Rahmath Beegurn Keelakunnikkam, 

W/o. Moharnmed B.K, 

-y Operator (MGNREGA), Data4_.,'nti 
Sub-Divi sional Offi%ce, 

Kadari-iat Island, 

Union Territory of Lakshadweep. 

Residing at Keelakunnikkam House, 

Kadai-nat Island 

UnionTerritory of Lakshadweep, PIN — 682 556. 

Mohan~'rned Shafi Qraishi Malika, 

S/o. M.. Sayedali, 

Data E,'.ntry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNRE-GA) 

Kadarnath Island, Union Territory of Lakshadweep, 

Residing at Malika I-louse, 

Kadarnat Island, 
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Union Territory of Lakshadweep, PIN — 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
UnionTerritory of Lakshadweep, 
(Department ofRurall Development) 
Kavarathi. 

2. 	The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union . Territory ofLakshadweep. 

The Programme Officer, 
National Rural Ernployrnent Guarantee Act, 
Office of the Programme Officer, 
National R'ural Employment Guarantee Act, 
K,adamat, Union Territory 
ofLakshadweep. 	 Respondents 

(By Advocate Mr. 	Radhal<rishnan) 

72. 	OA 507/2003 

Muthu'Koya K 
Casual Labour, Street Light Maintenance 
Village Dweep Panchayath, Arnini Island 
'Union Territory'of Lakshadweep 
,Permanent address : Kunninamel House 
Arnini'ls;land, Union Territory of Lakshadweep 
pin — 682 

1 
 552 	 Applicant 

(By Advocate: Mr.TCG Swarhy) 

Versus 

I 	The A 	inistrator 
Union rritofy of Lakshadweep 
Lakshad', eep Administration 
Kavaratti — 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavarat,ti — 682 5. 55 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaram — 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Terl'itory ofLakshadweep — 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union 1'erritory of'. Lakshadweep 
AmInI Island — 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Advocate: Mr.S.lZadhakrishnan (R 1 -3,5&6) 

	

73. 	O.A  No.  509/2013 

Maleeha Beegurn K.C. 
D/O. I n deen Kandilath 
Kaval Chetta House, Androth. 

Shahida Beegum K. 
D/o. Harnzakoya 
Kandlath House, Androth. 

Subalda M. 
D/o. 1,/,idave U.K 
Makket House, Androth, 

Ayshal3eegUrn P.V-K, 
D/o. Yak'oob P.K 
Puthiya',,.Pentarrivell Kad 
Androth. 

I~ahn ~iath Beegurn KP! 
D/o. Han-izAoya P.~, 
Kunhall House, Androth. 

Thahlra L. 
1)/o. Seethi Nallal 
I-avarlakal House 
A n d ro t h. 

Subaid,a A. 
D/o. Sayed Mohammed M. 



Aliyathara House, Androth. 

Fathirnathu Suhurabi P.V.K' 

D/o. fvf,--.ij.eed P.V-K, 
Penta 	Kad, Androth. 

Siyad KI ian L. 
S/o. K unhikoya A. (Late) 
Kandilath House, Androth. 

Raisa K. 
D/. Badarudheen Melechetta Mechery 
Kadiyarnmada I-louse, Androth. 

Haseena Beegum C.P.1 
D/o. Abdulla MY 
Chemmachery Puthlya Illarn House 

Androth. 

12 	Habsab. 1 P.U.P 
D/o. l7 al(arukdheen K. Cheriyadarn 
Urnmat: habiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admjjjj ~stration of the UnionTerritoi -y 
of Laks 

I 
 liadwe .ep, Kavarathi — 682 555. 

? 	Directorate of Industries 
Unioll..'rerritory of Lakshadweep 
Kavarathl, represented by the 
Director of Industries — 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth — 682 557. 	Respondents 

(By Advocate: Mr. S. Radhalcrishnan) 

7 4. 	OA 510/2013 

Haseen'.a ~ .@ I-laseenabi Therak-kal 
House, Kadarnath 

Data EM10,"y Operator 
Vill 

I 
ag&'- bweep Panchayath, Kadamath 	 Applicant 

(By Advocate*!: Mr-R-Sreeraj) 

rAvl* 



Versus 

I 	The Administrator 
U n i o n 'Ferr i tory o f Lakshad weep 
Kavarattl - 682 555 

T lie Director of Panchayatill 
Department of'Panchayath, 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

The EI'XCCLItIVC OMICU, 

Village ([)\,\/eep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchay4th 
Kadamat — 682 556 

The District Programme Coordinator 
MGNRl.__`GA, Kavaratti — 682 555 

"I'lle SUb Divisional OfficeT and 
Programme Officer MGNREGA 

Kadamat — 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R 1 -3,5&6) 

75. OA 557/2013 

Kodavalappu I.-Iouse, Kil.tan 
Cook, Governimm Senior Secondary School 
Kiltan 

K.P.Dawood 
K,IlappLII - a HOLIse, Kiltan 
Peon, Government Seniw.  Secondary School Applicants 
K'11tan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

VerSLIS 

I 	'Fhe Admimstrator 
Union Territory of Lakshadweep 
K,avarattl — 682 555 

2. 	'I"'he Director ol'Panchayath 



10L. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarattl — 682 555 

The Executive Officer, . 
Village (Dweep) Panchayath 
Kiltan — 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan — 682 558 

The Principal 
Government Senior Secondary School 
Kiltan — 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3 & 5) 

76. OA 566/2013 

Safiyath S 
Cook, Government High School 
Kadamath 	 I 

Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismall 
Cook, Government J.B.School 
Kadamath 
Residing at Kadam .ath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalld 
Cook, Government J.B.Scho lol 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.Scho6l 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



Ummer P.P.1 
Cook, Government J.B.School 
Kadam,ath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Isla ~nd, 

.8. 	Muhami-ned Shafi P.P 
Cook, Government S.B.Sch6ol 
Kadamatli 
Residing at Kadamath Island 

i 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamaih 
Residing at Puthiyapura 
Kadamath Island 

Abdullal<oya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
K adamath Island 

Jafer P 
Driver, Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 	I 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarattl — 682 555 

3. 	The Head Master 



Government J B School 
1,,adamath — 682 556 

4. 	"I'he Principal 
Rawaharlal Nehru Senior Secondary School 	

Respondents K.,_~tdarnath — 682 556 

(By Advocate: Mr.S.Radhakrishhan 

77. OA 567/2013 

I-labeebUlla P.M 
Puthlya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 	

Applicant Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

'Fhe Administrator 
UnionTerritory of Lakshadweep 
1 -\'avarattl — 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: M r. S. Radii al(ri shnan) 

78. OA 580/2013 

1 	Yacoob 
K athathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kalad] I-louse, Kavaratti. 

0 

t 



 Muhammed Salih 
Aynepura House, Kavaratti. 

 Fareecla Beegam 
Molokepura House, Kavaratti. I 

 Saleem 
Pallicham House, Kavaral tti. 

8, Bamban 
Nambicharn House, Kavaratti. 

9. Sayed Abdullakoya 
Chendipura House, Kavar,atti. 

10 . , Nafeesat;hbi -  - 
Poodlyam House, Kavaratti. 

1 	1. Jamal'iyath 
Thirimpura House,, Kavalratti. 

 Fazeela Beegurn 
Kannipura House, Kava'ratti. 

 Ummer 
Thirinikad House, Kavat'diti. 

 Firozkan 
Athnachammada House,; ~ Kavaratti, 

 Jaffer 
Marikilarn House, Kav'afat,ti. 

Amanulla, 
Mela Illam'House, Kav ~~ ratti. 

 Sirajudheen 
a Molokepura House, Kav li 'ratti. 

 Hiyasudheen 
Chamayathapura House, Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kavaratti. 

 MLII-Ieel- 
Kuttlpapepura House, Kavaratti. 



Ashik 
Puthlya Alikorn Flouse, Kavaratti. 

Muharnmed Musthafa, 
Achadapurakatt House, Andrott 

Muieeb Rahman T.1 , 
Thaleka Pura, Kavaratti. 

Jamhai,  Hussain 
Beeranthoda House, Kav ~ i-'atti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rau -1' 
CheMPL11-a House, Kavat - a tti. 

Hazai- ath 
Chungam House, Kavar ~ tti 

Khalld 
Thottathapura.House, Kqva'ratti 	 Applicants 

(B y Advmite: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavai-atti — 682 555 

	

2. 	Director of I anchayath 
Department of Panchayath 
Adi. -ninistration of Uniow ,Territory of Lakshadweep 
Kav ,,irattl — 682 555 

of Agri culture .'i Directot 	I 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union- Territory of Lakshadweep 
Kav ~irattl — 682 555 

Village (Dweep) Pancha'yath Kavarattl Island 
represented by its Executive Officer, 



Pin — 682554 
	

Respondents 

(By Advocate: Mr.S.Radliakrishna'n) 

79. OA 582/2013 

I 	Rasheed Koya 
Multi Task Employee 
Public Library, Kiltlian 
Residing at Kilthan 

2. 	Srnt.Sulfabeegurn 
Cook, G.IA.S Kadmat 
Residing at Melachetta I-Iaijurnakudl 
Kadarnath Island 

(By Advocate: Mi- .P.V.Mohanan',) 

Versus 

I . 	The Administrator 	I 

Union.Territory of Lakshadweep 
Kavaratti = 682 55 1 5. 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Library and Information Assistant 
Office of Library and Inforrnation Assistant 
Public Library, Kilthan Isf.a* nd 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S-V., S/o. Abdulla Koya P.S., 
Shaik-naveed (1-1), Kiltan Island PO., 
Union Territory of Lakshadw'eep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

Versus 

I 	Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti'I s land, Pin — 682 555. 

2. 	Tlie Director of Panchayath, Union Territory of Lakshadweep, 
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Kavarattl Island, Pin — 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin — 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin — 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin — 682 558. 	 Respondents 

[By Advocate: Sn' S. Radhakrishnan (R 1, 2, 4 & 5)] 

OA  634/2013 

Malikdeenar, aged 21 yeas, S/o. Harnzath, 
Sara Manzil House, Ag ~ ttj. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I 	The Administrator, 
Admimstration o -fthe Union'Territory of Lakshadweep, 
Kavai-atti-682 555. 

Director of Panchayats, ..' 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
,Kavaratti — 682 555. 

-tment of Education, Administration of the De.pai 	 I 

Union Territory of Lakshadweep, Kavaratti, 
represented by its Director — -682 555. 

4. 	Villa0e (Dweep) Panchayat, 
Agatti Island, representedby its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

OA 635/20.13 

1. 	Fathahudheen K.P., aged 40 years, S/o. S ~ayed Muhammed Koya, 
Kattarnpalli House, Agatti. 

Younis, aged 31 ycars,: S/o'.',kbdulla, Mariyathoda House, 
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Agatti. 

Kasmi, Kuttiyam K.M - Shah'da, aged 40 yeaers, D/o 
Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged 46 yearsi.D/o. Abdul Rahman, 
Kuttiyam Mukriyoda House,"Agatti. 	Applicants 

(By Advocate: Sri K.R. Gangesh), 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

i 
Director of Health Service 

- s,' 'A, 
Direamte of Health Services, 
Kayarattl —.682 555. 

Medical Officer.in  charge,:'! ~~ l'!',' 
Community Health Centre, Agatti — 682 553. 

Medical Officerin C4alrge,, R"Jj)v , 'Gan&) Spe6A ~ly YIDSP ~Ia), 

Agatti — 682 553. 

Village (Dweep) Panchaydt, Agatti Island, represented by its 

Executive Officer, 682 55 ~ . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. -OA 791/20113 

Fareeda Beegurri M.I., Meppada Illam, 	
Applicant Agattl Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Unidn" ~ -Tdriritory of Lakshadweep, 

Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayat§, 
Administration of Union ~ 'Ferritory of Lakshadweep, 

Kavaratti — 682 5,54. 



Project Manager, Desiccated Coconut Powder Unit, 
	 E 

Lakshadweep DevelopmeaCorporation Ltd., 
Agatti, Kavaratti — 682 554. 

The Deputy Director (Admn.), ~ Lakshadweep Development 
Corporation, Kavarat6 — 68-2 ,554.- 

Village (Dweep) Panchayati 	J, 
Agatti Island, repi -esented,by,its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnaft'') 

84. OA 822/2013 

B.P. Navas', Aged 27 years, S/o. Kasmi M.P., 
Vallyapura I-louse, Kilthan Island P.O.". 
U.T. o I'Lakshad weep. 

(By Ad vocate: Sri P.V. Mohanan) 

Versus 

I . 	The Administrator, 
M'of Lal~ s had weep, 
Kavaratti-682 555. 

Director o f Panchayat, 
Department of Panchayat, 
Administration of UT of L*,'~,hadweep, 
K avaratti — 682 5 5 5. 

The Principal, Government Higher Secondary School, 
K-11than Island — 682 556 

85. OA 880/2013 

Muthukoya NT 
Malakapura, Kiltan Island 
Union Territory of Lal,-,sha~dw~'~ep-'682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus. 

I 	Union Territory of Lakshadweep 
. 
represented 

by the Administrator 
Kavaratti Island —682 555 1 :". (. '~ 

Applicant 

Respondents 

Applicant 



1 15 
~ Director of PanchayatWJ ~'~ ::  

Union Territory of Laksh' adweep 
l,','avaratti Island — 6825 , 5~~ 

The Senior Administi -4'tIY6 Officer 
at Education (District Pandi li" 

Union Territory of L ~s'' h A d eep 
Kavaratti Island — 68 	'5; 

The Principal 
Government Senior Sec`q'ndary ~ School 
District Panchayat' 	i It :  ~ 	

~- 

, K ah'I'sland 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr-S.Radhakrisbnan) 

86. OA 898/2013 

	

~ ; 	 , 	 — 	1; K—C.Abdul 1,-,'hader 
Kulikaraya Chetta Hous~ 64,  
Chetlat Island 
Union Territory of Laks'hkw'e',6'p~ '- 682 554 

(By Advocate: Mr.Shabu Sreedharah) ~ , 

2. 

3 

m 

Respondents 

Applicant 

Versus. ~ ,., 

Union Territory of Laksh.MwOep represented 
by theAdministrator, 	1]"t 
Kavaratti Island — 682 5 

The Director of Panchayath-,  
Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

The Senior Adi -ninistrativ!6 Officer 
E-ducation (District Pano ~ha'y'ath) 
Union Territory of Lakshadweep' 
Kavaratti Island — 682 55: 5 11 4 ~~: ' , : ' ,' 

The Principal 
Government Senior Secon 

I 
dary,Sc  I  hool 

District Panchayat, Ch.  etlalt ~ Island 
Union Territory of Lai ksh,adweep, 682 554 

(By Ad\/ocate: N/fi- .S.Radhakris~han) 

Respondents 



r~ 

87. OA 904/2013 

K.adeeja C.P 
Cheriyapurakad 

Kali)eni Island 

(By Advocate: Mr.K,B.Gangesh) 

Versus 

Tl,ie Administrator 
Administration of the Union'Tetritory of Lakshadweep 
Kavaratti — 682 555 

Applicant 

Sub Divisional Office ,  
Office of Sub Divisional Offic6i~ 

Kalpeni Island — 682 554 

The Director (Rural developm''drit,  
Department ofRUral Development 
Administration of the Union 'territory 
of Lakshadv,, eep, Kavaratti --;-,682 655 

(By Advocate: Mr.S.Radhakrishnan).: 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyamrnada House 
Aoatti Island 

2. 	BU#ar Jarnhar T.P 
Theklapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I-lie Administrator 
Administration of the Union,Vle'' rritqry of Lakshadweep 
Kavaratti Island — 682 555 

2. 	Director of Parichayaths 
Department of Panchayaths 
Administration of the Union"T6rr it 

!. 
r o.y of Lakshadweep 

Kavaratti Island — 682 555 

Respondents 

Applicants 



At , 

Project Manager 
Desiccated Coconut Powder Unit 

!i 
Lakshadweep Developm 'ent Corporation Limited " 

~ ~5 Agatti, Kavaratti — 682 -5 

The Deputy Director (Admn) 
Lakshadweep Developme'n"t Qorporation 
Kavaratti — 682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

I 	SafiyUllah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.1 
Melaillain House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.0 
Kakkachlyoda House 
Kalpeni House 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 ~555 

Director of Panchayath's 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 5 55,, !, 

Lakshadweep Building D'evelopment Board 
Union'rerritory of Lakshadweep 
Kavaratti represented by its Secretary 682 555 

Respondents 

Applicants 



?001  

The Technical Officer 

Lakshadweep Building D6velopment Board 
il I Kalpeni Island — 682 553, 

Village (Dweep) Panchayaih 
Kalpeni Island represent4by its 
Executive Officer - 682 5 ~ 3 

(By Advocate: Mr.S.Radhakrishn"an) 

90. - OA 942/2013 

I 

	

	Mohammed Ashik 
Palliyat House 
Androth Island 

Respondents 

Abdul Latheef 
Karakunnel House 
Androth Island 
Moharnmed Ubaidulla ,  
Chodath I-louse 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K B.Gangesh) 

Versus 1~ ;  

The Administrator 
Administration of the Union 
Kavaratti Island — 682,55 __ 	-5,1!, 

Territory of Lakshadweep 

Applicants 

Director of Panchayaths 
Department of Panchayath 
Adn-iinistration of thd Unio ,  Territory of Lakshadweep 
Kavaratti Island — 682 555 

Lakshadweep Building Dev"e'lopment Board 
Union Territory of Lakshadweep 

All 
Kavaratti represented tyy itS Secretary — 682 555 

The Technical Officer' 

Lakshadweep Building Development Board 
Androth Island — 682 554 



Village (Dweep) Panchayath 
tAndroth Island represented by its 
Executive Officer' -.682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salarn NY 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya , 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpent, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Governi-nent of India 
Ministry of Horne Affairs 
New Delhi — 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti — 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



--- - --- ----- - - 

W 
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0 
4. 	Junior Engineer, 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA  1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.PN.Mohanan) 

Versus 

I 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchavath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. 	1202/200 

I. 	Akath.ar Ahammed K.K 
Interna.­1 Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed 1qbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
K unnipavavallyami-nava I-louse 
Kalpeni Island 
Union'Territory of Lakshadweep 



.~A- 

3. 	Fareeda Beegum P'V 
Internal Inspector (Multl Skilled Worker) 
Agricultural DeparLment, Kalpeni 
Pe,ntam.veli House 
Kalpeh 

* 
i Island 

Union'territory of Lakshadweep Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 

Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of' Panch ~ yath 
Department of Panchayath 
Administration of Un;ion Territor of Lakshadweep y 
Kavaratti — 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island — . 682 .557 

Chief Executive Officer 

District Panchayath 

Kavaratti — 682 555 	 Respondents 

03Y Advocate: Mr.S.lUdhakrishnan) 

94. O.A No. 1225/2013 

C.P. $,-h.owkathaii,. 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chei -ni-nanam Pally House 
Kalpenil 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

VeYSUS 

1. 	Thq :~~ion of India 
Rep~6~.6nted by the Secretary to 

' 	1,  Gov: .e, l-, n,,  ment of India, 
Mini stry of Home Aff. all's 
New Delhi — I 10 00 1 



e0 

2. 	The Adi-ninistrator 
Union Territory of Lakshadweep , 

Kavaratti — 682 555. 

i-xecutive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lal,,,shadweep — 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, tfl' of Lakshadweep — 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 

the Tribunal delivered the following common order on March 6, 2014:- 

0  R  Q E  R 

Hon'ble Mr.justice - A.K.Basheer, Member  W 
Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of thern were engaged on casual 

basis -for 89 days and re-erigaged after a technical break ofone or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others -, such 

engagements are for 5 to I . 0 years and others are for two/three years or less. 

But in majority of the cases '(in 80. Original Applications), these casual 

employees were en gaged/d i sen gaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non -Panchayath". 

The cornirion grievance of* all the applicants is that their services are not 

being regularized even though they have been working tor years together, albeit 

on casual/daily wage basis. Therefore the corni-non prayer in all these cases is for 

issue ol'a direction to the respondents to regularize their services. In the case of' a 

few others who havp be ~n retrenched on cornpletion of the period of engagement, 
Y 

the prayer is f ~or 	direction to re-engage thern. 



The short question that arises for consideration in all these Original 

Applications is whether the, applicants are entitled to get their services 

regularized. 

It has been noticed already that, in maj ority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administralor and another 

Vs. Naderkoya and others — 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena ot'decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were adinittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get theii -  services regularized. 

The common contention in all these cases. is that these casual engagements 

were made without holding any regular selection process. and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secrelarv, State of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4SC'C' 

2. 	State of'Rajasihan Vs. Dqva Lal - (2011) 2 SCC 429. 



Salvo Prakash and Others Vs. State oJ'Bihar and Others - 

(2010) 4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T ~ Thimmiah — (1972) 1 SCC 409. 

Jeemon V.R. Vs. Slate of Kerala - 2012 (1) KHC 397. 

State of'Kerala Vs. Valsainma - 2012 KLT 294. 

Non-Panchayath Cases  - 

OA  212,  266, 268, 299, 325,  347.,.354,  366, 372, 380, 488,  499,  509 

& 1225  of  2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, . Environment & F,orests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/201 3) have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for 'the last 9 years. Sir,nilarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than; 10 years and quite a: number of 

them have 8 to 10 years of service to their credit, if not More. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

son-ie cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

p ~ aced before Lis in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in suph casual service with a technical 

break of one or two clays 	for several )/cars as 	a 	matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate 

9. 	Umadevi (Supra) is a landmark judgment on the subj--Ct of 

"irregular" or'.'illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractu al/casua I/dai I y- wage or 

adhoc employees appointed/recruited and continued for long in public 

ernployrnent dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made f 

regularly or in terms ofthe constitutiorial scheme, While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was 1'
.
"arther 

observed that it would be erroneous to merely consider eqUity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete I-or employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 
i 

employees who have continl ,ued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

en-iployees be considered on rnerit in the light of the principles settled by 

the Apex Court in the cases in E V.Narayanappa -- All? 1967 SC 1671; 

R.N.Nanjundappa --- (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 — as a one time ri-ieasure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dqyanond & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine quo non for sustaining the system. 

In Harminder Kaur — (2010) 1 SCC (L&S) 202, the Apex -Court had 

held thus:- 

" Long service by itse ~f may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed When a departure is 
made .fbr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the some inust he done within the 
Jbur corners of the delegated power by the authority 
concerned " 

In the above case (Flarminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointii-ient itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court heid that initial appointments of the appellants were made in gross 

violation. of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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any data as regards the actual requirement of employees in various 

departmehts ~ under them. It has, been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such .posts are not identified and 

sanctioned ? There is no clue. 

17. Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of jobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

18, 	In the other bunch of 80 Original Applications, in which the 

applica' ts 'have been engaged by Village (Dweep) Panchayats of District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Co urt in Naderkoya (Supra). 

19. 	In the above case, some casual labowers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 
I approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme'for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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13. In Nanjundappa (Supra), the Apex Court had held thus - - 

-V'the appointment itself is in infraction of the rules or if it is in 

violation of'the provisions of the Constitution, illegality cannot be 
regularized. Ratification or regularization is possible of an act which 
is within the power and province of the authority, , but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be- ,  to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the Five judge Bench of the Apex Court in Umadevi (Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is that 
1, 

the 	authorities concerned, be 
I 	

it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of tirne. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes noated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM ~ ,Socie'ty. 

Grant-in-Aid was provided to meet the additional expenditure ~ a"n­ d th'e 

Society used to manage the Scheme. Later, Island Councils were brought -,`~ -. 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The. casual labourers who had approached this 

Tribunal were adi-nittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Tei~porary Status & Regularization) Scheme, 
1'998,and prescribe it I  prospectively to the Panchayals for granting 
temporary slatus to casual labourers as per the parameters of the 
sch6he. 

The first respondent, i.e. the Union of India in the Ministq of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the: rqgular vacancies in Group D.which Would be kept reservedfor 
the regularization of the casual workers under the scheme. 

(d) No casual workers" including the applicants, who are in the 
service of the Panchq~ats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering theinfor the grant of temporary 
status if eligible as per the scheme. 

20. 'The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Application .s.N6,1297 & 218 of 1998 had rej ected an 

identical relief claimed by -some oiher casual la.bourers, holding thus:- 

"We have carefully per4sed the pleadings and other materials on 
record. We have also gi'ven our anxious consideration to the ~ rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Wand Council of 
AndrothlMinicoy, They might -  have continued to be engaged 
subsequentily by the succeeding local se ~f Government body, namely 
the Village (Dweep) 

* 
Panchayat of AndrothlMinicoy. Th e 

Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what. are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T of 
Lakshadweep in order' that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration ................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by Oe administratioh and that would make all 
the difference. The Island Council or the Chairpersons, as 'the case 
may be, for reasons best known to them, seem to have ~ accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. it 
probably might have offtred some succor by way of daily rated 
wages to the unemployed local persons .................. 

Neither the Panchayal authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in uddition 
to those sanctioned ;by the Administration could be considered 
regular. As matters stand, the Administrati6n of U T of Lkshadweep 
has no accountability as far as the matter of'regularization ~f the 
applicants are concerned The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the VillagelDistrict 
Panchayal for developmental purposes towards 

I 
 expenditure on 

account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate, " 

21. The above decision was confirmed by a Division Bench of 1 the High 

Court in O.P.No.28776/2001. Still later, OA No.,1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supTa 
, 

This oTder was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies,. The 

following are the observations of the Division Bench-- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual, Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panehoyats for granting temporary status to 
casual labourers. The direction given to the Panchayal not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fbll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayal that no casual 
workers would be retrenched on the face of availability of workfalls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of 2001 stands set aside. " 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in sorne of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraieedharan, and 

contended in the written staternent, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Admi nistration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artiefes 243(g) of the 

Constitution, the Panchayats 
, 
are vested with power's and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience, It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself .  has 

appeared for the Panchayats as wel I. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat I~egulatlons, 1994 and the allied rules thert-under. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educati6n, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after~-the introduction of the Lakshadweep Panchayats 

Regtilations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Coilstitution of India in this. context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of, Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears forjhe applicants in OA.394/2,013 

has.raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) ofthe Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further conteqded that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of'Haryana Vs. Piara Singh 7 (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years, IL has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 
119. 	 Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in, 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have bee.n.through regular.selection' 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which requ * ire special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order orvacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the fights.that might have 
been crystallized by some (e.g. in respect of those who have been 
function ing for a long time without the intervention of the 
CourtlTribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job ;  which cannot be performed by all, -  

the consolidated amount payable to some instead of wages. on 
per day basis under th6 Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose; all the serving -  casual labourers should -be 
identified and grouped as under. -  

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculationlITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as /Ti, or possessing specialized skills, such as.date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 



Those who come under the MG,,NRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above., These casual labourers cannot claim any right 
to continue and theyhave to be rotated. And in their place, for 89 
days, those in the 

, 
waiting list (wardwisellslandwise) may be 

engaged. This again, should be after giving them a notice. of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged ~fee/ 
that they belong to category (a) or (b) above, they may 'make due 
representation and the same would .  be  considered forthwith by the 
Administration and their decision communi . cated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

13 
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' 	In respect of (c), if the scheme' under which the casual 
labourers have been engaged -  provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

14. 	In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel 

' 

for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be /T/), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing. 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categor 
I  
ize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in OR(CAT) 

No. 133/2012 and No.606/2012, cont ending, inter-afia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes . floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get 
I 
 th  I  eir services regularized or . not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In ,  our view', the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rig marole without any 

demur or protest. These people cannot aspire to get employment.,in the 

mainland also. The predicament of the, is .landers is understandable. 

However, going by the catena of decisions referred to above, it, cannot be 

held that the applicants are entitled to get their services regula I  rized. It has 

been . repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view ., are entitled to get the 
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benefit of relaxation in age and other esiential qualifications to the extent 

possible when fresh recruitments am being made, It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrime ly- essential and unavoidable) is streamlined so 

as to avoid unnacesi!~ry legal complications in future. Appropriate 

guidefines/regulations can be formulated for engagement of casual 

employees in the projects (either seawnal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

fiffis within the domain of the Administration. However, the Administration 

shall address the issue relating to all these: employees. who - have been toiling 

for years together oncasual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications atc. while ~ making 

regular recruitment, 

Original Application No& 212, 266, 268 1  2991 ,325, 347, 354, 3669  

372, 380., 481~ 499.0  509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be, open to the applicants to approach 'appropriate 

judicial forum for redressal of their grievances. These Original Applications 

arc, therefore, dismissed, 

37, 	The interim ordep, in force as on today shall remain extended till 

April 4, 1014. 1  

. . ....... . 
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